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[Mr. Chairman] 

«leeted to be a member of the    said 
Committee. 

THE  EMPLOYEES'  PROVIDENT 
FUNDS (AMENDMENT) BILL,    1963 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND EM-
PLOYMENT (SHRI RATANLAL KISHORI-LAL 
MALVIYA) : Sir, I move for leave to introduce 
a Bill further to amend the Employees' 
Provident Funds Act, 1952. 

The question was put and the motion was 
adopted. 

SHRI RATANLAL KISHORILAL 
MALVIYA:   Sir, I introduce the Bill. 

'THE OFFICIAL LANGUAGES BILL, 
1963—Continued 

SHRI ROHIT M. DAVE (Gujarat): .Mr. 
Chairman, Sir, while the House adjourned on 
Thursday, I was submitting that during the last 
twelve years after the Constitution came into 
force, the various regional languages, 
including Hindi, have made rapid progress and 
in many States these languages have become 
the official languages. While all the develop-
ment is to be welcomed, it does not solve the 
problem of inter-State transactions as well as 
the transaction between the States and the 
Centre. It is this problem which we are still to 
solve. We have now got nearly 12 more years 
to discuss this question and to solve it, in case 
this Bill becomes law, and it becomes a regular 
statutory provision that after 10 years, another 
Committee might be appointed to go into the 
question of the official language. In that case, 
we have still got 12 more years and I think 
these 12 years should be utilised more 
energetically and more fruitfully than the past 
12 years which we have not been able to utilise 
to the same extent. In this connection, we have 
to take certain steps on the    expert 

| level because so far Hindi has not been 
accepted as a link language and has not even 
developed as a link language with the result 
that there is a lot of resistance on the part of 
the non-Hindi speaking areas regarding Hindi 
becoming the official language. It is only for 
the experts to find out how best Hindi can be 
made the link language and for that purpose, 
the suggestion perhaps that there ought to be 
language institutes in all the State capitals of 
India as well as in the important educational 
centres might be considered. We have got the 
testimony of Prof. Dinkar who has some 
authority to speak on this matter that Hindi can 
be made the link language, a language which 
can. become acceptable to the whole country. 
This could become acceptable only if Hindi is 
able to absorb a large number of words from 
the South Indian languages including Tamil. 
These are not any fantastic ideas when one 
considers that Telugu, Malayalam and other 
South Indian languages have been able to 
absorb a large number of Sanskrit words, and 
if these languages that have not got their origin 
in Sanskrit, could easily adopt words from 
Sanskrit, I see no reason why it should not be 
possible for Hindi to accept and absorb a large 
number of words from the South Indian 
languages which have not got Sanskrit as their 
origin. 

We have got also another glorious example 
of Urdu which has also been able to synthesise 
the rich Persian language and the languages of 
India and create a language of which Indian 
can justly be proud. We have got past 
precedents in the matter and if the experts 
really apply their minds to this problem and 
are determined to solve this problem, it can be 
solved on that level. 

Then there is also the question of the 
political aspect which has to be taken into 
consideration. I am sure that even after the 
experts have evolved a language which can be 
acceptable   to  all  the  parties   of the 
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country, there will be a political resistance to 
it. That was quite clear from the speech of Mr. 
Annadurai yesterday. His whole thesis seems 
to be that India is not a nation, India is not a 
country and in order to support that thesis, in 
order to emphasise this point of view perhaps 
he is carrying on this relentless fight against 
Hindi being accepted as an official language. 
It would be an additional argument for 
insisting that India is a sub-continent and is 
not a nation. This is purely a political question 
and we have to fight it on the political front. 
We have to carry on the propaganda in all 
parts of the country in favour of full 
integration of every part of our country into a 
nation and to insist that anyone who tries to 
come in the way of this complete integration 
of the various parts of the country into a nation 
will not be serving not only the cause of India 
but also of this part of Asia because in the 
modern world it is only by building up sound, 
strong, big nations that it 'will be possible for 
us to maintain peace and to work for 
prosperity of the people inhabiting this part of 
Asia. This has become quite clear from the 
developments elsewhere. We have the 
example of the attempts at Malaysia being 
brought into existence. We have the United 
Arab Republic also being born with a large 
number of States being part of that Republic, 
we have the Central American Union, we have 
the Western American Union, we have the 
South American Union. They are all attempts 
to integrate and not to disintegrate. Here also 
we have to see that this integration process 
goes on unhindered and we can help that 
process if we are in a position to build up a 
language acceptable to all. 

Then there is also the question of realising 
the genuine difficulties of thdse who are not 
prepared, at this stage to accept Hindi as the 
official language. We have to adopt a sym-
pathetic attitude towards this point of view. It 
is no use bringing in the argument  of 42 per 
cent,  of    people 

speaking Hindi beeause as it has beea rightly 
pointed out by Shri Annadurai yesterday, it is 
only in a compact area that the Hindi-speaking 
people are concentrated. In the non-Hindi-
speaking areas, we find that perhaps English is 
better known than Hindi and even those who 
know Hindi, large numbers of them, know 
English also and are more at home in English 
than in Hindi. This is the practical reality 
which we cannot ignore and we have to take 
steps to see that a link language that might be 
evolved is really acceptable and becomes 
popular in all parts of the country. Apart from 
evolving a language, there is a political task of 
popularising that language and making it a part 
and parcel of the intellectual equipment of as 
many citizens in India as possible. In this case 
a special heavy responsibility rests on the 
protagonists of Hindi. They should not become 
impatient because of the resistance that is 
being offered by people who so far have found 
it difficult to master this language. They should 
adopt a sympathetic attitude and give a clear 
indication that the Prime Minister's assurance 
that Hindi will not be made the sole official 
language of India without the full consent of 
the non-Hindi-speaking area will be honoured 
and honoured' fully. It is for the protagonists of 
Hindi to give this assurance and this clear 
indication. The Government has already givea 
that assurance and the Home Minister was 
pleased to repeat that assurance in this House 
also, but apart from the Government assurance, 
it is necessary that the protagonists of Hindi 
should also give that assurance that they will 
go on carrying on propaganda, they will try to 
convince, they will try to facilitate the 
mastering of the Hindi language in all parts of 
the country. It is only after they have 
succeeded in winning over a large number of 
people who have not got any special political 
axe t© grind in the matter but who have got 
genuine difficulties when they are opposing 
Hindi as the sole official language. It if only  
then  will  Hindi  be  accepted 
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language. If that clear assurance is given by 
the protagonists of Hindi, it will be easier for 
everyone to create a sense of oneness, a sense 
of sympathetic understanding and genuine 
endeavour to spread a national language which 
is our own because, whatever we may say, 
English is a foreign language and cannot 
continue to be the official language for all 
time to come. In this connection, Sir, there is a 
very good provision in clause 6 of the Bill 
which is now under consideration in which it 
has been suggested that for certain purposes 
an authorised Hindi translation of State Acts 
would be made compulsory. Here we have got 
an actual machinery meaning that Bills which 
have been based in the regional languages will 
have to be translated into Hindi and if at the 
time these translations are undertaken, 
attempts are made to retain as many words as 
possible of the original regional language in 
the Hindi translation and thereby all these 
words are absorbed into Hindi, perhaps it will 
be easier for us to reach the goal in the 
quickest possible time. 

Lastly, Sir, as long as we have not been 
able to reach the goal, it will be necessary and 
desirable that all the regional languages that I 
see are developing very fast are given some 
importance and status at the Centre also and 
here I wholeheartedly support the suggestion 
that arrangements should be made for 
simultaneous proceedings of the House in the 
fourteen national languages that have been in-
cluded in the Schedule to our Constitution. 

AN HON. MEMBER: Fourteen? 

SHRI ROHIT M. DAVE: Yes. fourteen. 
Translation should not be at all difficult It has 
been done in Moscow. There are simultaneous 
translations. I do not know what is the cost 
involved but it should be possible even in this 
country. 

SHHI LALJI PENDSE (Maharashtra) : Not 
only in Moscow but it is done in all 
international conferences. 

SHRI ROHIT M. DAVE: Yes, it is done in 
all international conferences. 

MR. CHAIRMAN: No interruptions, 
please. 

SHRI ROHIT M. DAVE; He is only helping 
me, Sir, by giving some information. This is 
being done in all international conferences and 
I do not see why it should not be done here 
also. This will help in creating a better 
atmosphere and in creating better 
understanding among the various people 
speaking various languages and thereby 
giving a language which can become the link 
language. We may call it Hindi or by some 
other name but a new link language will have 
to be created out of the synthesis of the 
various languages in cur country. It is only by 
that that we will  be   able  to  solve  this  
problem. 

[Shri Maithilisharan Gupta was allow* ed by 
the Chair to speak while sitting.) 
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SHRI AKBAR ALl KHAN (Andhra 

Pradesh): Mr. Chairman, Sir, before I refer to 
some of the points referred to by the hon. Shri 
Annadurai and Dr. Dinkar, I would like to 
place a few views before you which are also 
intimately connected with this. 

Sir, certain observations have been made 
regarding English language. I quite appreciate 
that while we were under the domination of 
the British our reactions were entirely 
different but now as free citizens of indepen-
dent India I acknowledge that on account of 
the English language we have been able to 
achieve to a great extent administrative and to 
a certain 

extent political unity and the English language 
has opened the door of knowledge of science 
and technology to us and for it we are really 
happy. I am also happy that the Government 
through its three-language formula has 
suggested the continuance of English and in 
that way we are linked not only with those 
who speak English in India but we are linked 
throughout the world with the English-know-
ing people and on account of this policy I am 
able to give my greetings to all the English-
speaking peoples of the world. 

While I say that I must admit—and I will 
show when I refer to the speech of Shri C. N. 
Annadurai—that the decision to replace 
English by Hindi has been a deliberate one, 
taken in consultation with the representatives 
of all the States and we have come to this 
conclusion that Hindi will replace English as 
the State language or as the Prime Minister 
calls it as link language and it will not affect 
any other language. In fact, it will help the 
growth of the regional languages because as 
has been pointed out, in Federal India we have 
got to encourage and help regional languages 
as well as replace English by an Indian 
language. Taking all these considerations that 
are relevant to this subject, Hindi has been 
chosen, rightly chosen, and it will be the 
lingua franca of India. At the same time let us 
appreciate that apart from the fact that there is 
sentimental objection on the part of some of 
our friends from the South, by and large and 
generally speaking the South also welcomes 
this decision. When I say this I am not stating 
my view. In order to understand that situation 
you have to go to the nationalist movement of 
1920. Since 1920 till 1950- wrlen the 
Constitution was framed, at every stage, as at 
every Congress session, this has been made 
clear and again I say in consultation with the 
representatives of South India and other parts 
of India that English will be replaced in course 
of time. But when to be replaced, I am sure, for 
that we will have to consider - 
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two factors. One is the inherent difficulties of 
the situation and the other is the sentiment of 
our friends in southern India. So far as the 
inherent difficulties are concerned, I am sure, 
the hon. Home Minister is perfectly right 
when he said that even though there is no 
opposition hut there is fullest co-operation to 
switching over to Hindi in 1965, it is prac-
tically impossible; efficiency will suffer, the 
administration will suffer and the progress and 
advancement of the country will suffer if we 
switch over in this automatic way. On this 
question of when to switch over I  would 
certainly plead with my hon. Hindi-speaking 
friends to appreciate the apprehensions of the 
people on the basis of economic and political 
domination and on the basis of language in 
services there is a great apprehension that it 
will give an undue vantage to people of Hindi-
speaking areas if Hindi is introduced at the 
Centre, in Parliament, with undue haste. 
Again I am glad that the Home Minister has 
given an assurance that the services will not 
be  affected. 

Now. coming to my friend, Mr. C. N. 
Annadurai, I am very happy and I welcome 
him to Parliament because that is the way; that 
is where we can exchange our views, where 
we can persuade each other, where we can 
argue with each other and as representatives of 
not only the States but of the whole of India 
when a decision is taken by Parliament, I am 
sure Mr. Annadurai will honour and respect it 
as anybody else.' Now, what is the position 
that he has taken? He has pointed out three 
main points. First, he referred to the 
discussion of this question in the Constituent 
Assembly and with great difficulty he could 
find only Mr. Das who could in a very 
lightway help or support him. But what about 
the other representatives? The great Mr. 
Satyamurti was there; my friend Mr. 
Santhanam was there. And I am sure there 
were several other representatives from the 
South. Not only that; there was the great Mr. 
Srinivasa Iyengar with whom  I  had  the  
honour  of  being  a 

junior and discussing this matter. And 
although he differed in many respects I can 
tell you that he said that—of course he said 
Hindustani—Hindustani will have to replace 
English. A greater or more brilliant man in 
law I have not seen but of course he said it 
will have to take time and that it should not be 
done with haste otherwise it will do great 
harm. Now, after all these things, after the 
representatives have come to this conclusion, 
after the Language Commission's 
recommendations, after the deliberations in 
the Constituent Assembly, after the decision 
reached during the freedom movement, this is 
being done. My friend Mr. Annadurai is very 
young but I am sure if he bad been in the 
freedom struggle he would have given his 
support to the introduction of Hindi at a 
proper stage. But unfortunately in Madras 
politics developed in a queer way. His asso-
ciations were mostly with the Justice Party; 
then came the D.K. and then came the D.M.K. 
I can quite understand that they have their 
own difficulty but let me point out that so far 
as the nationalist struggle is concerned, those 
people who were there attached great 
importance to this fact but those who were 
simply thinking of their own rights as the 
Muslim League or the D.M.K. of course took 
a slightly different view. 

12 NOON 
Now, he referred to the 15 years' 

experience. That was his second point. What 
is the experience of fifteen years? Here my 
friend was blaming and charging the Govern-
ment that they have not done sufficiently to 
advance Hindi. Here my friend says in fifteen 
years you have harmed us. But he has not 
given a single instance how during these 
fifteen years the South has suffered I think, 
with your permission, I will pay my humble 
tribute to the Education Ministry and to the 
Government of India for having moved very 
cautiously. They have all the respect and 
desire to advance Hindi. They took into 
consideration the genuine difficulties.    
Really  the  position,  as  I 
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[Shri Akbar AH Khan.] see it, is this. Since 
1955—it may be a year or two earlier—after 
the hard effort of the Education Ministry, the 
States in the South and the other States have 
started Hindi as a compulsory language in 
most of the States. Now, Sir, for a student who 
has taken up Hindi, in order to become a 
graduate, it will take some time. 1 think the 
period will be about 1970-75. Then, to adjust 
the whole thing in the environment, in the 
departments and in public life, you will have 
to see that an atmosphere is created which will 
be very propitious for Hindi. I would only 
give you one instance. When my father 
wanted to learn English, my grandfather knew 
it. He called him and said: "You have started    
learning    English.    Do    you 
vwant to become a Feringhi?" He replied: 
"Sircar, I will not do that." Then,   he   was   
able   to   send   out,   of 
:four sons, three sons for education to 
England. So what I say is patience is required. 
Therefore, I would appeal to my friend, Prof. 
Dinkar, and his  friends   to   exercise   
patience,   to 

-exercise control.    These things should 
:grow in the natural course. When the people 
of South India learn it, I am sure they will be 
more enthusiastic than my friend, Prof. 
Dinkar. So far as the services are concerned, 
my learned friend has not given any instance   
where      injustice   has   been 

  done to the people of the South. 

Now, the third point he mentioned was 
about the Prime Minister's assurance. Coming 
to the Bill. I do feel that in a substantial 
measure the assurance  of the Prime  Minister  
has 
"been fulfilled and kept in this Bill. I do feel it 
was a great hour of trial for the Government. 
They had a difficult task. I am happy that they 
have come out of this difficulty with strength.    
I am reminded of Shakes- 

 peare when he says:— 

"There is a tide in the affairs of men, 

.Which,   taken  at  the  flood,   leads on 
to fortune; 

Omitted,   all  the  voyage  of  their life 

Is    bound    in   shallows    and    in 
miseries." 

I congratulate the Government of India. I 
congratulate the Home Minister. I congratulate 
my dynamic leader. Through their wisdom, 
through their far-sightedness, through their 
statesmanship, we have been able to evolve a 
formula. What is that formula? According to 
the Constitution as it stands, English as the 
link language and official language for use in 
Parliament and other official purposes will 
cease in 1965. Now, it may not cease. It will 
continue to be used, of course, with Hindi. I 
am quite sure there is a difference, as it has 
been said. I will not go into the question of 
"shall" and "may". But the Government could 
not take any other decision. I would appeal 
again to my Hindi friends. It is for them to 
come forward and say: Yes, for ten years you 
use the word "shall". Let it be bilingual. Let 
Hindi and English be used. That would be 
more graceful. So far as the Government is 
concerned, I quite appreciate it. They have to 
balance the difficulty. They have to see to the 
commitments that the Government has already 
made. They have to see to the unity and 
strength of the country. I am sure if it is a 
choice between language and unity of the 
country, I would undoubtedly vote for the 
unity of the country. I do not mind whether it 
is Hindi, whether it is English, whether it is 
Tamil or whether it is Kannada. So, that is the 
main consideration. When we are discussing 
this Bill, let us look at it from this point of 
view. In a difficult position, we had to bring 
out some solution. Regarding this my friend, 
Mr. Reddy, has given a formula and I have 
seen it in his amendment. I would commend it 
for the consideration of the Home Minister 
because I think that to a certain extent it meets 
the objections of Hindi-speaking as well as the 
non-Hindi speaking people.    I would  not  go  
into  details 
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at this stage. So, what I submit is that so far as 
the assurance of the Prime Minister is 
concerned, continuance of English after 1965 
has been fulfilled. 

Now, they refer to the other aspect, namely, 
the consent and willingness of the non-Hindi 
speaking people. I would with great respect 
ask you: Is it right to put it in the law, that 
such and such thing will not happen unless the 
non-Hindi speaking people will agree? Will it 
be proper from the constitutional point of 
view? Will it be proper from the democratic 
point •of view to give the right of veto to any 
section of the people? I suppose no one would 
say that we should put this in the Constitution 
itself. At the same time, what have we 
provided in the Bill? We have provided that 
after ten years a Review Committee will be 
appointed. That Committee will give its report 
which will be sent to all the Governments of 
the States. After getting their opinions and 
after having discussions, it would be placed 
before both Houses of Parliament. I -am sure 
both Houses of Parliament will discuss it. 
Only after taking all these factors into 
consideration, the Government will decide and 
take the responsibility for the decision that it 
will make. So, the substance and the essence 
of the assurance of the Prime Minister, I 
respectfully submit, is met, but we cannot put 
anything which would either create a 
permanent difficulty or which would give an 
undue preference or the right of veto to any 
section. 

So, I feel that these are political matters. 
We are not to look at it from the point of view 
of legality or formality. This is a political 
matter and, if I may say so, this is a human 
matter. This cannot be looked at from the 
point of view of narrow technicalities. With 
great respect I feel, whether it is Swami 
Ramesh-waranand or whether it is Shri Sam-
path—they may be very good persons—they 
are unfit for the democratic age. 
176 RS—2. 

SHRI ARJUN ARORA (Uttar Pradesh):    
What about Mr. Annadurai? 

SHRI AKBAR ALI KHAN: No. I would not 
put Mr. Annadurai in that place. I think Shri 
Sampath and Swami Rameshwaranand are the 
persons who are fit for an autocratic age. 

MR. CHAIRMAN: I think you might avoid  
the  biographical references. 

SHRI AKBAR ALI KHAN: Right, Sir. I 
leave it there. I respectfully submit that so far 
as this Bill is concerned, it is a happy 
compromise, the only possible compromise. It 
is a compromise which meets the sentiments 
of the South, which meets the assurances of 
the Prime Minister and which is in the best 
interests of the country. 

I support the Bill. 

MR. CHAIRMAN: The Prime Minister will 
intervene at this stage. 

THE PRIME MINISTER (SHRI 
JAWAHARLAL NEHRU) : Mr. Chairman, this 
question which is before the House has been 
discussed in the other House and in the 
country for some considerable time. Criticism 
has been made, I believe, in this House also of 
the fact that this does not fulfil or carry out the 
assurances or pledges that I gave. I confess, 
Sir, that I am wholly unable to understand that 
criticism. What is this Bill? It is essentially a 
Bill removing a certain barrier in the 
Constitution which laid down that English 
would practically cease to be the official 
language of the Centre after 1965. It removes 
that barrier. It does not put another date even 
except to say that in ten years' time there 
should be consideration of how Hindi has 
progressed and other questions like that. I 
should have thought that that in itself was as 
much as one could expect from any point of 
view, and it was suggested that one should put 
in in the form of a statute, when this matter 
comes up, that   it   should   only   be   decided   
by 
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from the non-Hindi States in India. I have 
been unable to understand how this kind of 
thing can be put down in a statute. That would 
create an extraordinary situation and would be 
a wrong precedent, I think. But what I said 
was—I do believe in it, I have repeated it there 
and I wish to repeat it here—that any change 
which affects the South, any change in the 
language policy which affects not the South 
only but the non-Hindi speaking areas, should 
have their assent, or to put it differently, no 
change should be made in this respect which 
puts a handicap on those who do not know 
Hindi. Now, we at the present moment are 
dealing with Hindi and English as official 
languages of the Centre. It must be 
recognised, and I entirely agree with Mr. 
Annadurai when he said, that India is a 
multilingual country, and to some extent also 
there are various ethnical differences, but they 
overlap so much that it is very difficult to 
draw a line. Even in this multilingual country 
we know that there are two groups of 
languages, one derived in the North from 
Sanskrit and relatively resembling each other 
fairly closely and a group in the South of 
which Tamil is the most ancient, very ancient 
language, coeval, I believe, with Sanskrit, 
which, although entirely different, has added 
to it a number of words from Sanskrit. I 
believe an attempt is being made to retain 
what is called the purity of the Tamil 
language. It is not for me to say anything 
about it except to venture to say that it is 
always a good thing for any language, 
whatever it may be, to absorb words from 
other languages, whether classical or other. It 
is a sign of the lifn and the richness of the 
language, it is the capacity of it to absorb 
words from other languages. Only the dead 
languages stop absorbing words. That is a sign 
of their not being alive. The English language 
which has spread and grown greatly and is 
probably the most widespread language in the 
world today has an amazing capacity for 
absorbing words, adapting words for its own 

use from other languages. Therefore, it is not 
for me to say what should be done to the 
Tamil language because I am no scholar in 
Tamil, but I would be sorry to learn that any 
language has shut its door to outside words. I 
think the process which is already going on in 
North India certainly and to some extent in 
the South too of absorbing words from other 
languages and giving its own version of 
words of other languages is a happy one, is 
good for all the languages. It makes them 
richer and brings them somewhat closer. 

We have decided, and perhaps the House 
knows, that as far as possible all technical and 
scientific words should be based on 
international usage, maybe with certain minor 
changes in them to make them fit in with the 
genius of the language, but it should 
essentially be international words. If that is 
done, as I hope it will be done and it is being 
done, that means two or three things. One is 
that we keep in touch with an international 
language which is growing very fast dealing 
with technical and scientific terminology, 
adapting that terminology in India with minor 
variations. We bring the Indian languages 
close together in regard to that terminology, 
whether it is Tamil or whether it is Bengali or 
Hindi or Marathi or Gujarati or any other 
language. As a matter of fact the proportion of 
technical and scientific words in all the 
advanced languages is growing very rapidly. 
In numbers alone they are almost 
overwhelming. The other parts of the language 
probably will go on in the world as they are. 
So, all these efforts to bring the languages of 
India somewhat closer together are to be 
welcomed therefore, and any effort to keep 
them apart, to keep them rigid, to keep them 
unabsorbing of other words is to weaken 
them, to prevent their growth. To some extent 
I have had some opportunity of observing 
these forces at work as President of the 
Sahitya Academy which is interested not in 
one but in all the languages of India, and as a 
matter of fact we 
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have included English also in our list. It has 
made me happy to see this interchange going 
on. Books are being published in all the Indian 
languages and the same books are being 
transited from one language into another, and 
thus the contacts of the literary figures are 
brought closer and the languages also are 
brought closer. 

Now, what is our policy? We have said in 
our Constitution that there are 14 national 
languages of India including Sanskrit. We have 
given them all the honour of being national 
language of India. Some may be more 
prevalent than others. The only thing said 
about Hindi was that in future it should be the 
link language, the language for official 
purposes oj: the Central Government. 
Essentially , the national language character 
would apply to all the languages. Today I think 
Mr. Annadurai said that Tamil is the official 
language of Madras State. I welcome that, and 
I do nolj see why all other languages should] 
not be official languages in their respective 
regions, and they are, in fact, becoming both in 
education and official and other purposes. That 
is, bound to grow. If they grow as they are 
bound to, what should be their contacts with 
each other? That is a point we have to consider. 
How can they influence each other? How can 
they deal with other parts of the country? For 
official purposes how can people go about 
from place to place and be links between 
different areas? Thus for English has been such 
a link language, and presumably it will 
continue to be that link language for some 
considerable time. I do not know, I am not 
prepared to put a limit to that. I do not know 
how long it will be. It may gradually, while 
being still a link language, become perhaps a 
little less so in use, although it is so, it can be 
so, nothing to prevent it. But the main 
difficulty as was pointed out is, if Hindi is 
made such a language, it will mean a grave 
handicap to the non-Hindi-speaking people. 
That is a valid     point  and  I  think    that  any 

change which should be made should keep in 
view that it creates no handicaps for large 
sections of our people in the interests of the 
services and in other ways. But, first of all, 
after much thought and much discussion and 
argument, we decided to give it a special place 
in our Constitution. I think, 1 I may venture to 
say so, that the decision taken then was a right 
decision. Anyhow, it was a decision taken and 
we cannot deal with it lightly. But when we 
find that to some extent at this stage it comes 
in the way—that particular decision—that is, 
not to allow English to continue as such a 
language, we bring this Bill forward to 
remove that barrier so that English should 
continue as such, so far as this Bill is con-
cerned, indefinitely or till some other action is 
taken. Or it may be that the other action, while 
possibly encouraging Hindi, may also give a 
place to English. I do not know myself. My 
own conception is that in some form or other, 
English is likelv to be used in India apart from 
foreign purposes, for link purposes also, for a 
considerable time. I do not like the idea, as 
has been suggested by some friends, that 
English should be made the official language 
of India for these purposes more or less for 
ever. It is not that; I hope that I am not too 
narrowly nationalistic in this matter but I do 
think that we would create a big barrier 
between the English-knowing people, 
however big in number they might be, and the 
other masses of India, and that is not a good 
thing. The masses of India will really come 
into contact with the regional languages; that 
is true; they should come into contact with the 
link languages too—a sufficient number of 
them, not all. I do think that we will not 
weaken the minds of our masses if we 
continue to function basically in the English 
language. It is not the functioning in the 
English language that I object to but it is the 
psychology surrounding it which I think is a 
bad psychology. I say so without offence to 
anyone because I have myself suffered from 
that psychology, being a member of what is 
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caste that arose in the 19th century which has 
continued even now, the English-knowing 
caste in India, which considered itself 
somewhat superior to those people who did 
not know English. It is a fact; even today it is 
so unfortunately. I do not mind, and I would 
like English to be as widespread as possible, 
and I think it is going to be; because English is 
now the compulsory second language in our 
schools, probably far more people will know 
English in future than they have done in the 
past. But however much they may know, it 
cannot spread to the hundreds of millions of 
our people, and this kind of feeling, this kind 
of a vested interest even in our social life, even 
in other things, apart from the official life, is a 
bad thing. It has a limiting factor and it limits 
the growth of our own languages to some 
extent and gives a rather spurious importance 
to persons who know bad English to put their 
heads over the people who know very well the 
other languages of India. I do not think that is 
right. Therefore, I do believe that however 
much we may consider English important, 
however much we may encourage its teaching 
and use, English cannot be described as a 
national language of India, it should not be. 
How then are we to face the present situation? 
All the national languages develop. They 
should develop and that is the right way for 
even Hindi to develop in its own States which 
are widespread, and these create a certain 
strong basis for its being used for other 
purposes, even inter-State purposes. That is all 
right. But, nevertheless, as a link language, 
should we develop it, should we use it 
progressively or not? Everyone knows it. A-t 
least I do not think anyone claims that Hindi is 
a far superior language to the other national 
languages of India; in some ways the other 
languages are better. So far as the South is 
concerned, as I said Tamil is much more 
ancient, coeval with Sanskrit but because of 
various    circumstances,   Hindi  is  not 

only a widespread language in India; not only 
in numbers but in other ways Hindi has 
developed and is developing. Without any 
official patronage, Hindi is a kind of lingua 
franca, not perhaps for the peasantry, all of 
them, but in cities one can get on with Hindi. 
And I mentioned the other day that even our 
cinema world was helping to propagate Hindi. 
There are so many factors working for it. It is 
not conceivable for me that any other language 
could progress as much as Hindi has done in 
extent and in numbers. You will remember, 
Sir, that some time ago we suggested the 
three-language formula in which was 
suggested the regional language plus Hindi 
plus English. Where the regional language was 
Hindi, he was asked to learn some language of 
the other areas in India, especially the South. 
All this was based upon the idea of spreading 
the knowledge of the various languages in 
India as much as possible, to bring them nearer 
to each other. It is quite extraordinary that we 
in India object to learning another language. It 
is a most ordinary thing in Europe and other 
places for a person to learn at least three, if not 
four languages. And I can mention the 
countries. Everybody knows the cases of 
Switzerland and Yugoslavia where they have 
two or three scripts, I think four or five 
languages, all official. So, I do not see any 
difficulty about it, about persons in the north 
learning the languages of the south and the 
people in the south learning the languages of 
the north. Of course, education, though it 
opens out many doors, is sometimes a bit of a 
burden to carry but it is a desirable burden, 
and we should carry it. 

So, who are the critics of the present Bill? 
They are the Hindi critics and the anti-Hindi 
critics, on both sides. The Hindi critics think 
that extending the life of English is not 
necessary, is not desirable, is harmful. Well, I 
entirely disagree with them. In the 
circumstances as we are  situated    today,  I  
think    this  is 
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inevitable, that has to be done. But I go 
further than that. I say, if Hindi has got to 
progress—and it applies also to other 
languages of India—it can only progress 
really in the modern world, not because it has 
got some very fine master-pieces of literature 
in it of the past, which is so, but modern ideas 
have come to India practically only in the 19th 
century through the English language chiefly. 
A few translations have not brought them; 
through the English language they had to 
come to our writers and others. Hindi has 
progressed more in the 19th century than 
through long periods previously because of its 
contact with the foreign living languages, with 
foreign ideas. And so others. Bengali which 
has made tremendous progress, which is a 
very rich language, has progressed because of 
the ideas that have come to it from the West 
because the West happened to be a living, 
dynamic place in the world, changing rapidly, 
and we were rather static. Therefore, I believe 
that a language, not English particularly but 
any language, representing the modern world 
is an essential thing for us to know, to vivify, 
to encourage, to strengthen and to make Hindi 
dynamic. That applies to every language in 
India, I think. Therefore, some kind of 
association with English is, I think, essential 
for the development of Hindi. Otherwise, we 
shall fall into the position, which we had been 
in for a long time, not from the language point 
of view, but generally in life, being cut off 
from the modern world, cut off from modern 
ideas, and living an inward-looking life of our 
own, without taking advantage of the changes 
in the world. We want to become dynamic; we 
are becoming dynamic. Language plays a very 
important part, and therefore, I consider it 
important from the point of view of both the 
growth of India and the association of India 
with the modern world, which is so important 
for the languages of India to remain in close 
contact with the dynamic languages of the 
Western countries which represent this new 
world today.   Of those 

languages it so happens that we are more 
acquainted with English than any other 
language. I am equally happy to be acquainted 
with and I would like large numbers of people 
to be acquainted with French or Russian. They 
are all dynamic growing languages, but 
English is obviously easier for us and we draw 
on it. Therefore we keep it and use it over 
though we may do progressively more and 
more work in Hindi or Tamil or Bengali or 
whatever the language might be. It seems to 
me a very vital point that if we continue 
psychologically attached to English— 
practically, I do not mind what the attachment 
is, and I think it should remain, but 
psychologically, attachment to English, which 
brings about certain complexes in our minds, 
social groups, etc., which will come in the 
way of the growth of our languages, well, that, 
I think, is bad. Therefore, I do not want to give 
that place of English permanently although, in 
practice, I would welcome its association in 
some way, and it is bound to be associated in 
some way, whether you call it from official 
association or not. Thus, Sir, whether you look 
at it from the point of view of those who are 
protagonists of Hindi, or that of those who are 
afraid that Hindi will mean a handicap for 
them, I think the way we have suggested in 
this Bill is as happy a compromise between 
extreme views as is possible in this imperfect 
world. I do not say it is perfect, and in some 
things, even now, I admit that at least in some 
of the States where sometimes bilingual 
people live on the borders and other places 
difficulties arise, difficulties not created by the 
language, but difficulties in working and 
implementing it, and objections are raised. 
Well, that is a Govenmental matter which 
should be looked into and should be remedied. 
But I do not think that, in the general approach 
of this Bill, or the actual propositions laid 
down, there is anything which can really be 
criticised unless one takes up an attitude, say, 
from the Hindi side, that we must remove 
English completely from this    country,  
which I 
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entirely   disagree   with,   and   I   think 
Hindi  will   suffer  more.    Hindi  may 
be   used,   of   course,   by   more   
clerks and others in offices. That is 
possible. But the progress  of a  language 
does not depend on the number of clerks 
and the like using it, but on the inner 
growth,    the    dynamic   growth   of  a 
language.   I    think    Hindi    has    got 
enormous capacity for that dynamism 
provided  it  does  not  keep  its  mind 
and   windows   closed—that   is    very 
important—which     it     has      always 
tended to do in the past. The controversy  
between  Hindi  and  Urdu  was an 
example of that. Hindi can become ever 
so much stronger as a language by 
keeping its mind open to English words,   
to   Urdu   words,   to   Persian words,   
to  Tamil   words—whatever  it may 
be—also Russian words.    It will thus    
become    stronger    and    bigger 
keeping  the  basic  framework   of  the 
Hindi   language   but  accepting  words 
from some other languages which can be 
fitted into the genius of the Hindi 
language.      This    applies    to    every 
language.     But   this  narrow   outlook 
of   thinking   that   Hindi   will   grow 
merely by pushing it into an office— I  
can    understand,  it may be done, 
gradually  will  be   done,   no   doubt— 
that way, the language will not grow. 
The   language   will  probably   remain a   
stilted   language  as  it had   tended to  
become  in  the  early  years  since 
independence.     It   had   made   rapid 
translations of vocabu'laries producing 
words which have no history behind 
them, which have no meaning except for 
the elite and that, I think, injured and  
harmed  Hindi    more  than  anything 
else.    A language  is  a  living, dynamic, 
growing language; it is like a beautiful  
flower which  grows. You cannot    pull  
it   out   of   the    ground expecting  it  to  
grow     more  rapidly, and I am afraid 
Hindi has been much misused in this 
manner by the very people who want it 
to grow. We all, 1 hope, want it to grow.    
I certainly want  it  to  grow,  because  I  
think  it is a  fine    language  and  it    
has  the makings of an infinitely richer 
language.    Although  I  think  that  
foreign 

languages    are    necessary    for    our 
scientific   and   technological    develop-
ment, even then I believe that, essentially,    
scientific    education    in    our schools 
must be given in the regional languages    
because,    otherwise,     the' burden   on   
the   child   of   learning   a foreign 
language so as to learn something else, is 
too great.    At a somewhat later stage, if 
he wants to learn scientific or 
technological steps a little more,  he will    
have  to  learn    some other languages—
there is no help for it.     Every   scientist   
knows    at   least three, if not four, 
languages.    Otherwise he cannot get on.    
At the present moment about 50,000 new 
books are   appearing    every  year    for  
the scientific   and   technological    
subjects. It is not a question of translation. 
No translation bureau can cope with this 
situation.    Therefore,  I submit,  Sir— I 
cannot bind down, I cannot say what will  
happen in the future, but I do-think—the   
circumstances   existing   in India have 
been created and are being further   
created  by   us,   that   is,  by Parliament,    
by    Government,     etc., which     makes 
it  next  to  impossible for any major step 
to be taken, which will put a big handicap 
in the way of any part of India   over the 
language issue.   Certainly, as I have said, 
you must  always bear     in mind that no-
change is made which puts that, handicap, 
and do not think any such change will  be  
made.    After  all,   the  major languages 
being the national languages, they  
develop.    They  come  into  contact with  
each  other and  people get to  know  more     
than  one  language, and   in   addition  we    
have   used   all other     languages     also.       
We     are encouraging,  for instance,  the 
use  of French in the Pondicherry area. 
Why? Pondichcrry area is a small area, but 
it  has   got   a  background   of  French 
education, French learning and Frenck 
speaking  there.    We   want   to   develop  
that  language,   one  of  the  great 
languages of the world.   We want to-
develop it, not only for its own sake, but 
so that it may influence our ovrn 
languages, whether it is Hindi or any 
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other language, more especially Tamil,   I 
which   is   there,   because   languages have  
an  enriching  effect by keeping in contact with 
another language, and I   do   not   understand    
the     narrow-minded  outlook   which  is  
afraid   of another  language  and  thinks  that  
if the other language grows, it will limit 
somehow the  growth  of its so-caDed rival     
languages.      This    rivalry    in languages is a 
wrong approach to this question, especially in 
India.    It is a big  country;  it has many  
languages, fortunately    closely    allied    to    
each other, and even those which are not 
closely allied are, in some basic ways, allied.   
Some of my friends have suggested that 
Sanskrit should have been made the national 
language of India. Now,   I  have   great   
respect  for  Sanskrit, and I think Sanskrit 
embodies, more  than  anything    else,  the  
great culture of India, culture and thought of 
India, but I do not agree and cannot  agree    to   
calling    it  a  national language of India.    It 
will be as bad as calling English a national 
language. Not   psychologically,   but   
practically asking    millions   of   people   to   
know Sanskrit will be  a terrible thing.    I 
should like more and more people to learn 
Sanskrit,  and I hope they will do so  because  
that will  enrich their own  languages. 

So, I feel, Sir, that the opposition to this 
Bill is more sentimental on either side than 
logical. I do not think this is going to harm—
certainly it will not harm—the progress of 
Hindi. What I am apprehensive about is that 
Hindi will be harmed by the strong advocates 
of Hindi; I am really apprehensive about that. 
They will make it a stilted language, and they 
will make it a narrow-minded language 
representing a narrow-minded people. 

Sir, language is the biggest expression of 
the kind of people we have. I believe Milton 
has written somewhere, "Show me the 
language of the people, and without knowing 
them at all, I can tell you what they are"— 
whether they are people of character, people  
of learning,  people  of ability 

because a language represents that. If you 
bring up a language full of artificial words, 
stilted phrases, you really affect the character 
of a people, and I am afraid our character has 
been affected in the past few generations by 
this kind of thing plus also the dominance at 
English. I do not like this dominance of 
English affecting our character and mind. I do 
think it is important for us to derive benefit 
from English, for Hindi and Gujarati and 
Marathi and Tamil, if I may say so, all these 
languages to derive benefit from their 
association with English as from their associa-
tion with French or German or Russian. 

Again, I beg to say that this particular Bill is 
really limited to indeed, removing   a  barrier  
which    came  in the  way  of  English  not 
being    continued after    1965.    If    anybody    
is opposed  to  that,   then,   of course,  he 
should    express    himself    and    vote against 
it. But if anybody agree; with that,    and    
especially      those      who wanted English to 
continue, I do not understand  at  all  how    
they    speak against the Bill or oppose it.    At 
the most it can be said that they accept this  
Bill.    But  tihey  are    not    quite happy  at  
what might happen in  the future.  All  one can  
say    about    the future is that we can create 
conditions which will govern the future but we 
cannot control the future.    All kinds of curious 
things are    happening    in this world.    We are  
passing through enormous- revolutionary    
changes    all over     the     world     chiefly     
because of scientific and technological develop-
ments.    And   that  is  why   it  is  most 
necessary that we should take no steps, 
linguistically even, which limit knowledge  of 
these  developments,  scientific and 
technological, from coming to us.   And that 
makes it necessary for association   with   
foreign      languages. But  at  the  same   time  
it  is  equally important   and  'most   important   
that our    people    must    have     a    sense that 
we are using their own languages and   that   we   
are   not   depending   on 
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a foreign language however much we 
may take its help. So, we have to steer 
between these two. And I think what is 
suggested in this Bill is eminently right 
from that .point of view. It is not a kind 
of artificial compromise between two ex-
tremes. 

Sir, I can well admit that sometimes an 
extreme view or the view of some 
extreme people is the right one. A 
compromise is not always a good thing; it 
may have no virtue in it We have just a 
mean of both the extreme views. And I 
think that this is not a compromise in this 
sense but a very reasonable, logical and 
practical way of looking at the problem 
that we have \ to face, because the 
problem of languages is always a difficult 
one. 

We have seen the difficulties come up 
even between two States after this 
linguistic States Reorganisation 
Committee. I think our Constitution has 
dealt with it very wisely, recognising all 
these languages as national languages and 
providing for link languages also. What 
the distant future will be, I do not think 
any one in this House can say. 

Sir, I mentioned the other day in the 
Lok Sabha a certain new development 
which does affect language. Because of 
the growth of scientific and technological 
phrases and words a new language is 
developing which is very largely a 
language of symbols. It is quite 
extraordinary to open a book and find 
that probably three-fourths of the book is 
of symbols and nothing else, except a 
quarter, maybe a few words here and 
there. Those symbols are common 
throughout the world for scientists and 
people who understand technology. And 
they read it. So in a sense a common 
script of a symbolic type is developing, is 
bound to develop. Now, that was the 
reason "why when the Constitution was 
being made, it was decided,  and wisely 
decided, that inter- 

national figures should be used ,by us for 
official purposes and the like, the 
international figures being, of course, in 
their origin Indian figures.. Perhaps some 
people do not realise that one of the 
biggest discoveries of Indian thinkers wag 
the discovery of the zero sign, discovery 
of the metrical sign system which spread 
from here to Arabia and from there to 
Europe and were called Arabic numerals, 
the Arabic numerals being essentially 
Hindu numerals, of Indian origin. Those 
numbers and numerals have developed 
and developed into tens of thousands of 
symbols today representing various forms 
of mathematical and scientific thought. 
And if we stick to the old ways, we shall 
be left behind and not participate in the 
progress of the human race, Therefore, I 
submit, Sir, that it is right, as of course 
this Bill says, that English as an 
additional or associate official ^language 
should continue to be there, and 
meanwhile we should do all that We can 
to encourage the regional languages 
because it is through them only that we 
can reach the people. It is very important 
that education should spread. And 
education will ultimately spread certainly 
if the schools teach only through the 
regional languages, whether they are 
Hindi, Bengali or Tamil, it does not 
matter. They have to be encouraged. 

Thirdly, we have to encourage and 
make it easier for Hindi to occupy the 
place gradually as a link language. We 
should d0 all we can for that purpose but, 
again, whatever we do should be done not 
in a forcible way, in a forceful way to 
coerce other people to accept it as an all-
India language. But let us go into that. 
There are all kinds of forces in India at 
work which are making it grow, but by 
overdoing it we will spoil that growth as 
we shall spoil it by obstructing it. 
Therefore, Sir, I beg the House to 
consider this Bill as a good Bill and to 
pass it with as great a majority as 
possible. 
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1   P.M.

SHRI  M.  GOVINDA REDDY   (Mysore) : 
Those days are gone. 

SHRI BHUPESH GUPTA (West Bengal): 
We have got in Bengal Ministers who are 
interesting in the same way. 
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SHRI N. SRI RAMA REDDY (My-

sore) :    Nobody said that. 

SHRI AKBAR ALI KHAN: I think you 
and Mr. Annadurai better settle the 
matter. 

SHRI A. B. VAJPAYEE : No, no. It is 
not a question of Mr. Annadurai and 
myself. Let Mr. Akbar Ali join with me. 
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SHRI BHUPESH GUPTA: I can tell 
you that Calcutta is not so bad as you 
make out.   We are all for Bengali. 

MR. CHAIRMAN: That is all right Dr. 
Ray. 

DR. NIHAR RANJAN RAY (West 
Bengal): Mr. Chairman, I am happy to 
associate myself with the supporters of 
this Bill; indeed, to extend my fullest 
support to the measure. I am sorry I 
cannot speak as surcharged with emotion 
as my previous speaker did, I shall just 
speak in a very cold, calculating manner. 
[THE    VICE-CHAIRMAN    (SHRI AKBAR 

ALI KHAN)  in the Chair.] 

Sir, it is crystal clear that this is a 
compromise Bill, at the same time a very 
realistic and practical one— reasonable, 
balanced and fully ad#* quate in the 
context of the relevant situation. We must 
not forget that Parliament legislates in a 
given time and space, in a given context. 

The point at issue is a very simple and 
transparent one. There are as many as 
fourteen nati'onal languages in our land in 
varying stages of evolution, each one 
existing by its own right but each one 
understood by those born to and reared up 
by the language and circumscribed more 
or less within its own geographical fron-
tiers. Of these fourteen there are however 
two languages only which may be said to 
have a wider claim, geographically at any 
rate. One is English which for historical 
reasons, which I need not enter into, is 
spoken and understood all over India, but 
only by two per cent of the entire 
population which, unfortunately, is 
perhaps today the dominant minority. The 
other is Hindi-Hindusthani spoken by at 
least 42 per cent of the entire population 
but understood over by far the largest 
segment of the country and by at least 60 
per cent, of the total population. 
Obviously, by sheer logic of mathematics 
Hindi has, therefore, a much better claim 
to be recognised as the link and hence the 
official language of the Federal Republic    
of    India. 
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When this claim was recognised and inscribed 
into the Constitution, it was only as the most 
convenient and practical arrangement in the 
linguistic context Pf our country. This did not 
and does not even now involve any question 
as to the superiority or inferiority of Hindi to 
any other language or languages of India. We 
did not Concede this claim to English not 
because it was foreign. We have accepted so 
many things foreign including this 
parliamentary democracy, including even the 
very mode and manner of doing and thinking 
in the present context of the world. Ther-fore, 
its being foreign is not the main reason, but 
because being a language of two per cent, of 
the population it did not meet and does not 
meet even today the demands of the situation 
in which we find ourselves,—the demands of 
inter-communication in a democratic society 
and in an increasingly socialist economy of a 
linguistically federal country. This is sheer 
logic of facts. There is therefore no escape 
from Hindi being recognised as the link and 
official language of India. Let us have no 
illusion that eventually the writing of the 
Constitution w'ill have to be honoured not 
because of our sentiments and emotions but 
because of the very, sheer logic of the facts of 
the social situation. 

I have said "eventually," because everybody 
knows and recognises that Hindi has not yet 
reached such an evolved stage as to answer to 
the c'omplex demand of the contemporary 
society. Language is a social product. It grows 
and expands with the growth and expansion of 
the society itself horizontally and vertically. 
All the modern Indian languages reflect the 
characteristics of a society which was by and 
large rural and agricultural, and it is no 
cynicism to say that our languages have not 
yet been able ,fo •catch up with the demands 
of an increasingly scientific and technological 
civi'isation, urban and industrial economy, and 
a politically democratic and humanistic set-up. 
Therefore, it will take some time for Hindi to 
re- 

place English entirely which for historical 
reasons still serves us as an associate or 
additional link or official language of our 
country. 

I The present Bill, therefore, extends to English 
another ten years' lease of life a* the end of 
which the position of Hindi will be reviewed 
by a Parliamentary Committee and their 
report considered by the President as well as 
by the State Governments and finally by the 
Parliament itself, it will be for the Parliament 
at that time to decide whether Hindi will be 
the only link and official language or whether 
English would be extended a further lease of 
life as an associate or additional language. 
This is all that the Bill seeks to do, nothing 
more, nothing less, and I do not see any 
reason why there should be any opposition to 
its basic proposition or to any of its clauses. 

The crux of the problem therefore is, are we 
prepared to advance the cause of Hindi in the 
next ten years and, if so how and to what 
extent? I agree with" my hon. friend, Dinkarjl 
that "we have not done during the last fifteen 
years all that was possible to do to further the 
development of Hindi. Coming from Bengal, I 
know that there is a great dearth of Hindi 
teachers there. You all know that a language 
cannot be taught by one who is not born to it. 
A language is not mere grammar or syntax or 
words. It has its shades of meaning, nuances, 
idioms and phrases, accents, pronunciations, 
and so on and so forth, and one who is not 
born to the language cannot teach it well. 
Therefore, this Government should have 
found avenues to bui'd up teachers lhat could 
serve as such in the non-Hindi-speaking areas. 
This is one thing. 
Secondly, and here I hope my Hindi friends 

will not take me amiss. I have noticed it with 
regret that scholars and intellectuals in the 
Hindi-speaking world never write in Hindi. 
They write in English and the results °' i   their    
research  or their    intellectual 

176 RS—3, 
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ever written in Hindi. Take, for instance, a 
man like Dr. Kothari, one of the front-rank 
men in science. He has never written a line, to 
my knowledge, about any of his scientific 
researches in Hindi. But there were others 
before him like Sir Jagadish Bose who wrote 
as many pages in Bengali as he did in 
English, like Acharya Prafulla Chandra Ray 
who wrote almost as many pages in Bengali 
as he wrote in English. Speaking humbly for 
myself, if I have written one thousand pages 
in English, I have written four thousand in 
Bengali. This is how the cause of the 
language is advanced, expanded and 
deepened, and unless we take measures of this 
kind, unless we can persuade our leading 
intellectuals, scholars and writers to write in 
their languages, in this case, to write in Hindi, 
the language will not achieve that flexibility, 
that richness and resilience and that modern 
accent which enable a language to express the 
demands of a very complex civilisation. I am 
not giving any piece of advice, it does not lie 
in my mouth to do so. But I would ask those 
who love Hindi and who want Hindi to 
develop, to consider these points, and unless 
some such steps are taken, ten years hence we 
shall find ourselves in the same position as we 
do today. 

Lastly,   I  am proud to  come from a State 
of this big land of ours  Bengal.  I felt  sorry     
about  the way  in which the previous speaker,    
my esteemed  friend,   Shri  Vajpayee,  spoke 
about Bengal.    I also felt sorry when my 
esteemed   friend,  Shri     Bhupesh Gupta, 
spoke    yesterday    sigling    out two   
instances,     mentioning  a   letter written to 
"The Statesman" by Prof. Nirmal    
Bhattacharya,     and about a resolution  on   
national  language,   not on the official 
language, by the Senate of the Calcutta 
University, forgetting all the time that 
beginning from Raja Ram Mohan Roy through 
a galaxy of names like those of Keshab 
Chandra Sen to Bhudev Mukhopadhyay .... 

SHRI BHUPESH GUPTA: How can I ever 
forget them?    I never forget. 

DR. NIHAR RANJAN RAY: These were 
the men throughout the nineteenth century  .... 

SHRI BHUPESH GUPTA: I pointed out 
exactly for the same reason. I was astonished. 
Mr. Bhattacharya is also a member of the 
Senate. I read out a resolution given by him. 
That was why I was shocked. Is it not a fact 
that Mr. Surajit Lahin, Vice-Chancellor of the 
Calcutta University, in his speech at the 
Convocation at Calcutta said that English 
should remain the medium of instruction in 
the Calcutta University and he pleaded for it? 

SHRI B. D. KHOBARAGADE (Maha-
rashtra): The Emotional Integration 
Committee recommended   .    .    . 

SHRI BHUPESH GUPTA: Shrimati 
Vijayalakshmi Pandit also joined 
him. In her Convocation Address she 
said that English should remain the 
medium of instruction. These are 
exceptions. That was what I pointed 
out. , 

DR. NIHAR RANJAN RAY: These are 
exceptions indeed, and certain solitary voices. 
Even when Mr. Surajit Lahiri said that at the 
Convocation he was questioned and was told 
that he had no right, as a spokesman of the 
University, to speak in that way. Anyway.... 

SHRI BHUPESH GUPTA: Thai is good. 

DR. NIHAR RANJAN RAY: Raja Ram 
Mohan Roy, Bhudev Mukhopadhyay and 
Sarada Charan Mitra, even in those distant 
days, they thought of Hindi as being the link or 
the official language of India. Even in those 
days of British domination,, they stood up and 
pleaded for Hindi being recognised as the link 
and official language. In fact, as Dinkar-ji 
reminds me, Bhudev Mukhopadhyay    became    
the leader    of    the 
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Hindi movement and the cry came out of 
Bengal that this was preeminently the 
language which should be accepted as the 
official language of the entire country. 
Today. more than fifty years later I re-
echo those sentiments on the floor of this 
House. 

  



2125        Official Languages      [ RAJYA SABHA ] Bill, 1963 2126 

 



2127       Official Languages [ 4 MAY 1963 ] Bill, 1963 2128 
 

 

"Do I then understand that you do 
not consider English education 
necessary for obtaining Home Rule?" 

"But at the same time it created a 
great gulf between us, who knew 
English, and those who did not kn'ow 
English, and that was fatal for the 
progress of the nation. That is a thing 
which certainly we cannot possibly 
tolerate today. Hence this problem. 
However good, however important 
English may be, we cannot tolerate that 
there should be an English elite, and a 
large mass of our people not knowing 
English. Therefore we must have our 
own language." 

"My answer is yes and no. To give 
millions a knowledge of English is to 
enslave them. The foundation that 
Macaulay laid of education has 
enslaved us. I do not suggest that he 
had any such intention, but that has 
been the result." 

"We write to each other in faulty 
English, and from this even our M.As. 
are n'ot free. Our best thoughts are 
expressed in English. The proceedings 
of our Congresses are conducted in 
English. Our best newspapers are 
printed in English. If this state of things 
continues for a long time, posterity 
will— it is my firm opinion—condemn 
and curse us." 
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"If you want that Hindi is to really 
occupy an all-India position and not 
merely replace English for certain 
official purposes, you maKe Hindi 
worthy of that position ana allow it to 
absorb, by natural process, words and 
idioms not only from Sanskrit but also 
from other sister languages. I can speak 
Hindi in my town way. Mahatma 
Gandhi spoke Hindi in his own way. 
Sardar Patel speaks Hindi in his own 
Gujaratl way. If my friends from Uttar 
Pradesh or Bihar come and say that   
theirs is standard Hindi, which 

they have laid down, anyone who 
cannot speak this language will be 
tabooed. It will mean a bad thing not 
nly for Hindi, but it will be a bad thing 
for the country. I am glad, therefore, 
that provision has been incorporated in 
the draft article—suggestions as to how 
this language should develop in this 
country." 
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"My answer is 'yes' and 'no'. To give 
millions a knowledge of English is to 
enslave them. The foundation that 
Macaulay laid of education haa 
enslaved us. I do not suggest that he 
had any such intention, but that has 
been the result." 

"We write to each other in faulty 
English, and from this even our M.As. 
are not free. Our best thoughts are 
expressed in English. The proceedings 
of our Congress are conducted in 
English. Our best newspapers are 
printed in English. If this state of 
things continues for a long time, 
posterity will—it is my firm opinion—
condemn and curse us." 

"But at the same time it created a 
great gulf between us, who knew 
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"If you want that Hindi is t<x really 

occupy an all-India position and not 
merely replace English lor certain 
official purposes, you make Hindi 
worthy of that position ana. allow it to 
absorb, by natural process, words and 
idioms not only from Sanskrit but also 
from other sister languages. I can speak 
Hindi in my 'own way. Mahatma 
Gandhi spoke Hindi in his own way. 
Sar-dar Patel speaks Hindi in his owa 
Gujarati way. If my friends from Uttar 
Pradesh or Bihar come ana say that 
theirs is standard Hindi, which they 
have laid down, anyone who cannot 
speak this language will be tabooed. It 
will mean a bad thing not only for 
Hindi, but it will be a bad thing for the 
Country. I am glad, therefore, that 
provision has been incorporated in the 
draft article—suggestions as to how 
this language should develop in this 
country." 

 

English, and those who did not know 
English, and that was fatal for the 
progress of the nation. That is a thing 
which certainly we cannot possibly 
tolerate today. Hence this problem. 
However good, however important 
English may be, we cannot tolerate that 
there should be an English elite, and a 
large mass of our people not knowing 
English. Therefore we must have our 
own language." 
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"So the conclusions that we arrive at 
are these: 

1. A common language for all-
India purposes is necessary. 

2. That common language will 
have to be studied on a fairly ex-
tensive scale by people all over the  
country  whatever  their  own 
language    may be. 

3. That language cannot be 
English but will have to be an Indian 
language. 

4. Of Indian languages, Hindi or 
Hindustani is best fitted for thi* 
purpose. 

5. But Hindi or Hindustani will 
have to give up the policy of boycott 
of words of foreign origin and to 
make its door open for entry of words 
from other languages. 

 

6. These additional words must 
come in the first place from the 
various provincial languages and 
from dialects. Even word9 of purely 
foreign origin may not be   altogether   
excluded. 

7. In view of the above, the 
controversy between Hindi and 
Hindustani  is  futile. 

8. With all the additions to the 
vocabulary that can be made with 
the help of other languages, there 
will still remain the need for coin 
ing a large number of words to 
express modern ideas very largely 
of a technical nature and the 
source from which these additional 
words have to be derived is Sans 
krit." 
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WE, THE PEOPLE OF INDIA, having 
solemnly resolved to constitute India into 
a SOVEREIGN DEMOCRATIC 
REPUBLIC and to secure to all its 
citizens: 

JUSTICE............... 
LIBERTY.......... 
EQUALITY   ....and   .... 
FRATERNITY..................... 

IN OUR CONSTITUENT ASSEMBLY 
this twenty-sixth day of November, 1949, 
do HEREBY ADOPT, ENACT AND 
GIVE TO OURSELVES THIS 
CONSTITUTION. 
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"If it is to be of and for only the 
English knowing Indians, English la 
undoubtedly the common medium. If it 
is to be for and of the starving millions, 
of the illiterate mil-hons, of the 
illiterate women, of the suppressed 
'untouchables' Hindi is the only 
possible common language." 

Some who want to get at the masses 
would regard Hindi not merely as an 
alternative but the only possible medium. 
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"Good Government    is no    subs-
titute       for    self-government," i.e. 
Swaraj. 

"Mind, today English has usurped 
the dearest place in our hearts and 
dethroned  our mother tongues". 

"It ig an irony of fate that w« would 
rather have a language that is foreign 
to all than one which is the mother-
tongue of the people 0* any part of this 
country." 

Is India a nation? Is India one country 
and one nation or many countries or 
many nations? 
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Central Services are distributed among 
all the States on population basis. 

"It confers a permanent and 
perennial advantage on the compact 
and contiguous areas in India and 
conversely permanent disadvantage to 
the other areas." 

(Time bell rings) 

It is the greatest tragedy of this coun try. 
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PROP. A. R. WADIA (Nominated): Mr. 
Vice-Chairman, Sir, I rise to support this 
Bill very whole-heartedly without any 
.hesitation, without any mental 
reservation. I look upon it as a model of 
sweet reasonableness; it follows a middle 
path. The various amendments which 
have been sent up cancel one another and 
I am perfectly certain that when we 
discard those amendments there will be a 
solid mass of voters for the Bill who can 
vote out of their own conscience quite 
apart from the whip. 

Well, Sir, I think it is our duty to look 
upon this question of language only from 
one standpoint and that standpoint is the 
unity of our country. Let me say, Sir, 
frankly that English is a foreign language 
to me but Hindi is equally a foreign 
language to me. My mother-tongue is 
Gujarati but I know that Gujarati can 
never be the language of the whole of 
India and if it is in the interests of India I 
am prepared to accept Hindi or English as 
the case may be to maintain the unity 
which we have gained after so much 
struggle. 

Sir, there are certain prejudices against 
English which are neither reasonable nor 
patriotic. After all, English is the language 
of freedom; it has given us a sense of 
freedom; it has given us a sense of unity; 
it has given us a sense of nationalism and 
let us not discard it in a light-hearted 
moment unless we have got something 
solid to substitute for it and with the 
goodwill of all concerned. English, in my 
opinion should have found a place in 
Schedule VIII of the Constitution. After 
all, it is not a completely foreign 
language. English has come to be an 
international language and we who have 
benefited most from it should have 
welcomed it as one of the national 
languages, also as it is the mother-tongue 
of our fellow-countrymen the Anglo-
Indians. If that had been done, perhaps 
this controversy would never have arisen. 
We would have accepted it as a fact and 
looked at the question of languages from 
a correct and proper perspective. 

"if Hindi is imposed as the official
language the D. M. K. will unfold 

its  relentless  fight  and     relentless
agitation, against this imposition of
Hindi whatever the  consequences."
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Lucknow and Delhi or is it the Hindi spoken 
by the villagers or is it the Hindi which is 
spoken in Bihar or in Rajasthan? 
Unfortunately, we have got no word in Hindi 
corresponding to "King's English". There may 
be a hundred dialects even in England, in 
Wales or in Scotland. The Americans may 
have developed a different type of English. 
The Australians may have developed a 
different type of English. But there is such a 
thing as "K ng's English." Have we got any 
analogy to that in Hindi? Can we set a model? 
I think it is the duty of the Government as well 
as of the Hindi protagonists to clear their mind 
about it. 

The second question that I would like to 
raise in this connection is: Does Hindi mean to 
absorb Urdu or to kill it? Now, I put this 
question very frankly because Urdu is the 
mother-tongue of millions of Hindus in U.P. 
In spite of that the Hindi protagonists are out 
to kill Urdu. Now, if they are prepared to kill 
Urdu in their own State, will any other Indian 
language be recognised as a national 
language? (Interruptions). Please do not inter-
rupt. You have had your say and you should 
not try to interrupt. 

SHRI JAIRAMDAS DAULATRAM 
(Nominated): Sir, on a point of order .  .  . 

AN HON. MEMBER: It is entirely wrong. 

SHRI JAIRAMDAS DAULATRAM: I 
thought that Members have a right to interrupt 
only when it is a matter of personal 
explanation. But if we encourage interruptions 
because we do not agree with a speaker, I am 
afraid the tone of the debate will deteriorate 
very much. 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) : I agree with you. 

PROF. A. R. WADIA: Mr. Vice-Chairman, 
what I mean is that if    Hindi 

people have been so intolerant of Urdu, will 
they be tolerant of Gujarati, Marabhi and the 
other languages? That is what is creating the 
fear of Hindi imperialism and they should be 
very cautious about it. 

Thirdly, is it to be Sanskritised Hindi, so 
difficult that it will be beyond the 
understanding of the average Hindi-speaking 
man? Now, I remember that when the ?Iindi 
translation of our Constitution was puD-lished 
I was told that our late, revered President, Dr. 
Rajendra Prasad, himself did not understand a 
good bit of it, some portions of it. When I met 
him personally I asked him the question: "Is it 
true, Sir, that the Hindi of this translation is 
such that even you could not follow it?" He 
said: "Yes, there are several expressions which 
I could not follow." Now, that is not the Hindi 
which is going to appeal. That is not the Hindi 
which is going to be the national language of 
India. So, the first duty of the champions of 
Hindi is to simplify it, to sta5-bilise it and to 
develop it. 

Lastly, there is one little point to which I 
should like to refer. I wonder why anyone 
should object to the appointment of a 
committee after ten years. What is the reason 
for objecting to it? We recognise that Hindi is 
ultimately going to be the national language. 
We also recognise that it is not going to be 
imposed on non-Hindi speaking people 
against their will. If so, some machinery must 
be devised, some machinery must be created 
to find out the opinions of the non-Hindi 
speaking people as to whether they want Hindi 
or not. It is with this object that I once again 
appeal to my friend, Mr. Annadurai. who is 
not here and to my friends, the protagonists of 
Hindi, to be a little tolerant of one another, to 
give people like me some credit for 
commonsense, some credit for patriotism, that 
we also love our country. But we want to bide 
our time. Time is on our side. I repeat it oiice 
again. I know that we Indians are very 
intelligent, we are very patriotic, but I regret 
to say    that we 
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against   Hindi   being    the national language.    
If   there is    any resistance, it is resistance to 
the insistence that Hindi should replace Eng-
lish today,   it is not out of sentiment that there 
is resistance.    It is out of sound 
commonsense.   Today with   all the goodwill 
in the world Hindi cannot replace English.    
Even my friend there who speaks pure Hindi 
could not help using the word "officer".   
Today he used that word.    Language    is a 
thing which takes long to take root. When it 
does take root, it takes a long time to rub it off.   
English has taken root in the country.    It is the 
language of the modern world, of modern 
science, and Hindi has not yet developed into a 
state where it can meet the present-day needs.   
As long as it has not grown to its full height, 
there is nothing wrong in taking the aid   of the 
English language.   So, the   second point I was 
making was tiiat    there is no opposition in our 
side for Hindi being the national language.    
But if you want to impose Hindi and if you say 
that to day English should go, we are going to 
oppose it, and it is this thing that is going to 
encourage   the D.M.K.    The hon. Member, 
Mr. Vajpayee,  was  saying that  the  Govern-
ment was giving a live bomb into the hand of 
Mr. Annadurai.   It is not Government but it is 
this blind arrogance and persistent attitude of 
domination of Hindi that would give edge to 
Mr. Annadurai.       Let    them     not    take 
Mr. Annadurai lightly.      Today there are cries 
of "Bharat Mata ki Jai"; in a country where 
there is mass frenzy, it can easily be changed.   
So, with all seriousness let them, see the 
dangerous move.    By insisting that Hindi 
today should be the national language and it 
should replace English immediately they are 
going to generate resentment and antagonism 
where there is none. So let us take note    of    
this     fact. Moreover,  today there    is    one 
road \vhich connects Cape    Comorin    with 
Himachal Pradesh, and that road    is English.    
That is the    only    common bond that exists 
between us as far as language is concerned.   
Unfortunately, this linguistic fanaticism is 
leading us 

astray. I am giving you one example. It was 
common knowledge that about five or six 
years ago if we went to Madras, we needed to 
take no interpreter. If you wanted to know the 
name of a street, there was a Tamil name and 
below it there was an English name so that 
one who knew English needed no guide to 
know what was the place, what was the street 
and what was the locality. But today if you go 
to Madras, you cannot ao that. Everything is 
in Tamil. Today if Lai Bahadurji goes to 
Madras, he will have to request Shri KamaraJ 
Nadar to give him a guide. If Shri Kamaraj 
Nadar comes to Delhi, everything here is in 
Hindi and he will require a guide. Now, it is 
disgraceful for a Madrasi to feel like an alien 
in Delhi and a Delhiman to feel like an alien in 
Madras, whereas we feel quite at home in 
England or America. 
English has come for good or bad. I say it has 

come for good because it has united us.    It has   
come   to be accepted by us and it    is 
facilitating communication and exchange of 
views and understanding of    one    another. 
Why should we object to it?    I    can 
understand  people's  objection  if this is done at 
the cost of the vernaculars or at the cost of 
Hindi.   No.    Everybody wants Hindi to be 
encouraged. Everybody  wants  every possible  
encouragement to be    given to    Hindi. Mr. 
Vajpayee says that    Government arc not 
spending heaps of money over Hindi.      
Nobody objects,    not    even Mr. Annadurai 
objects, to Hindi being encouraged.    Let    all    
the    regional languages be encouraged.   But 
English is serving a useful purpose, and I do not 
understand this blindness,  this unreasoning 
mentality, this sentiment of opposition to  it.    
So,  it is wrong to say that because this road 
was built by English we should not walk over it. 
As long as there is no alternative road let us use 
this road.   All right, by ajl means build another 
road connecting Cape  Comorin  with Himachal     
Pradesh.  We welcome it.   As Prof. Wadia very 
rightly said, the best remedy is not a 
constitutional provision.      The best remedy is 
time.   Time is solving this problem unseen.   I 
will give   an 
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example. Untouchability was certainly an evil 
in this country. But today it is fading. Nobody 
notices how it is fading. Today even in the 
remotest part, even among the most orthodox 
people, there is no untouchability We do not 
observe it. It is a good thing. Similarly, a time 
will come when English will go. English 
should not go and cannot go as long as Hindi 
does not take its place, as long as Hindi does 
not facilitate this smooth interchange. So, 
instead of pleading for Hindi here, I would 
have liked them to facilitate this process of 
people understanding and learning Hindi. Sir, 
to the shame of those who are teaching Hindi 
today, I should say that they are exploiting the 
Hindi-learning people there, creating grounds 
for suspicion. If anybody has seen the text-
books printed in the South in Hindi and their 
cost, he will find that they are printed in trashy 
paper, using Y/orthless paper but priced at Rs. 
3, Rs. 4, Rs. 5. Now, our Hindi friends can 
come here and have a machinery for 
propaganda, send Hindi instructors, get good 
text-books, get subsidies from the 
Government, see that they do not exploit the 
ignorance of the Hindi-learning people. Give 
them good textbooks,  give them good 
teachers. 

3 P.M. 

[THE DEPUTY CHAIRMAN in the Chair] 

"When Hindi prachar started there, these 
Hindi instructors were inviting the people to 
study Hindi, offering their services free and 
this went on for over a decade. But today do 
you know what they charge? Fifty rupees for 
one hour, one hundred rupees far one hour. It 
depends upon the status of those who learn. 
This is not love of Hindi. Whoever is pleading 
the cause of Hindi, it is for them to organise, 
to form an association, get Government grants 
and go to the South. Find out ways and means 
by which this process can be facilitated. Time 
will solve this. It will be the process of time 
that will solve this completely. 

Well, I am very sad to hear   sober -.people 
like Shri Deokinandan    Nara- 

yan, Shri Shukla and Shri Vajpayee— Shri 
Vajpayee did not say it himself—saying that. 
Shri Deokinandan Narayan said that he 
preferred an alien to a padosi, like Mohammed 
Gori to Prithviraj. It is these sentimental, 
mistaken views that are going to encourage 
Shri Annandurai. Let them take him very 
seriously; let them not repeat such statements. 
There is no vyamoh for English, let me assure 
Shri Vajpayee. We all know English much 
better than we know our own language, 
Canarese. But still we have no love for 
English. To say that we love English more 
than our own language, more than the Hindi 
language, is wrong. Nobody does that in the 
South. So, there is no vyamoh for English. 
There is vyamoh for Hindi. Although we do 
not know it, how eager we are to hear Shri 
Vajpayee. When we do not understand the 
language, we trouble our neighbour to tell us 
the meaning. I was troubling the late Shri 
Valiulla; that poor gentleman is no more. I 
used to find, Madam, a word being often 
repeated in the first years Of my coming here, 
'afsar', 'ajsar'. I asked him, "What is this, Mr. 
Valiulla? How is that opsara and Rambha 
come here". He said, "It is not a-psara, it is 
officers". If you want to use Hindi, use it all 
right; if you want to borrow English words, 
borrow them. But why do you corrupt a 
language? There is plenty of corruption in the 
country. Let us not corrupt the language. 

DR. SHRIMATI SEETA PARMANAND 
(Madhya Pradesh): How can language 
escape? 

SHRI M. GOVINDA REDDY: There are 
many disintegrating forces :n the country. Let 
us not add to those disintegrating forces. Let 
us not say that there are people who love 
English and who want English to dominate. 
Let us not say that people do not like Hindi. In 
fact, by saying so, we are letting out those 
ideas into the minds of those who are there to 
create mischief. Let us not play into their 
hands. 
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This Bill, as the Prime Minister has 

said—and as very lucidly said by the 
Home Minister—is a very effective, 
happy compromise. On the other hand, 
the Hindi protagonists should have 
volunteered to say that it is the non-Hindi 
States that should determine as to when 
English should go. That would have been 
very fair of them, that would have been 
very necessary for them to say, that would 
have been generous of them. But, 
unfortunately, they have not taken that 
stand even today. Whether you will it or 
not, you cannot by law make Hindi as the 
official language. As long as the people in 
the South or in non-Hindi-speaking areas 
in the North also do not follow Hindi as 
easily as one can do in order to transact 
business, it cannot be a successful 
national language. So, we should all help 
to facilitate this process of the growth of 
the national language instead of crying 
down the people who are realistic, as the 
Prime Minister has time and again 
repeated in his speeches. We have not to 
look at this question from sentiment, we 
have to look at it from reason, this 
question as to when Hindi can replace 
English, how soon it can replace it. It 
cannot be done unless you borrow 
copiously from English, instead of using 
words like 'afsar' or coin words like 
'kanth langot' or 'bichbindi kholi'. I can 
make a villager understand what a 
'cabinet' is rather making him understand 
what 'bichbindi kholi' is. 'Bichbindi kholi' 
is the Hindi translation for 'cabinet'. Simi-
larly, I can make him understand by using 
'neck-tie' instead of making him 
understand. .. . 

SHRI A. B. VAJPAYEE: What is that? 

SHRI M. GOVINDA REDDY: Such is 
the coining of Hindi words that is going 
to come in in this fanaticism. 

SHRI A. B. VAJPAYEE: Where? 

SHRI M. GOVINDA REDDY: Let us not 
take to artificial means,    let   us   | 

take what is natural, and actually only 
then will Hindi become the national 
language, sooner than you imagine. 
Without goodwill, it can never be the 
national language. 

DR. SHRTMATI SEETA PARMANAND: 
Madam Deputy Chairman, I rise to 
support this Bill but with a feeling of a 
little disappointment and pain. I am sure 
that Government also is not very happy 
that it cannot carry out the promise made 
in the Constitution. But circumstances 
have to decide the issue and Government 
also has to meet the situation in time. It 
was said by some people that it was 
proper for the Government to have waited 
for two more years. I do not agree. 
Government could not keep the country 
in a state of suspense as to what its policy 
regarding fifteen-year time-limit was 
going to be and therefore, there was no 
time to wait till 1965 to appoint another 
Committee and create another wave of 
doubts and agitation in the whole country. 

I feel that this Bill is a corollary to the 
formation of linguistic States. In my 
opinion, if we had waited at that time and 
not formed the linguistic States, but had a 
federation of the whole Union for a period 
of twenty years or so, then perhaps things 
would have sought their own level and 
Hindi also could have come in in a more 
natural way. After all, when there was a 
unitary government under the British, 
though there were different States, every 
State had its own language at the lower 
level. But, however, I feel that it is no use 
crying over spilt milk, and we have to 
take things as they are, but we have to 
learn a lesson. I think the present situation 
is a corollary to the policy that we are 
following, which is in a way a policy of 
contradiction. We are sending students 
abroad, we are encouraging more and 
more better schools and in a way, .rightly. 
It is no use saying that people who have 
money send their children to schools with 
English medium because there, are    
teachers   there   who   are   paid 
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better and who can teach better. when we 
do not have a Commmliist form of society 
here, there is no •reason why people 
should not hkve the freedom to get for 
their children the type of education, which 
they can afford. We have also been allow-
ing people to go abroad freely and 
naturally they are going to come back 
enamoured not only of that language 
abroad, but also of that pattern of life and 
yet we advocate maintaining individuality 
of our culture and our language. These are 
the various things which lead to 
contradictions in our policy. Incidentally, 
I may mention here that this pattern of life 
and culture which we allow our students 
to imbibe at the most crucial period of 
their life is in contradiction with the 
attempt we make to preserve our own 
culture. Well, I cannot go into that here. I 
would, therefore, say that to say that 
Hindi can be forced on the people against 
their plea is a wrong thing. Government 
should have done something much earlier 
and this situation would not have arisen if 
it had taken certain precautions earlier. 
For example, long ago Government could 
have made one South Indian language 
compulsory for every1 person entering 
service. Now, when in the interests of 
national integration and emotional 
integration of the country we are going to 
introduce all-India services practically in 
every service including medical, forest, 
etc., it is very essential that people from 
the North should be made to study one 
South-Indian language and vice versa, 
people coming from the South must read 
one North Indian language and they 
should pass, as was rightly pointed out, a 
departmental examination within six 
months or one year of their entering the 
service. This can be easily done. I might 
incidentally point out that it is not only 
the Government servants in the old days 
who used to learn a language in such a 
short time, but even    today we find, 
in some of the embassies women, who 
haven't much to occupy their time, 
employing    a    teacher    and    gaining 

sufficient knowledge of an Indian language, 
and Hindi in a fairly short time. That 
surprises one. Therefore, if this type of 
policy is followed, nothing is very difficult. 
I would like to point out that we need not 
think that English ultimately is going to be 
so necessary. If we go on giving it a long 
rope, as was pointed out by one Member, 
saying that a Commission should be 
appointed after ten years, I think we will 
never reach that stage when people will feel 
that they have to shorten this process. 
Therefore, from now on, I feel that some 
period ought to be laid down, and all efforts 
in that direction must be made. Though we 
need not have a separate Ministry for the 
purpose, certainly a section of the Ministry 
at the Centre, as also in the States, ought to 
take it up as its special work. Here I would 
like again to point out to the lack of co-
ordination, and that leads to confusion in 
our pattern of education. Though Education 
should have been the most important 
Ministry at the time when we were 
enjoying peace, though it should have been 
the Ministry more important than even 
Defence, it has been neglected to such an 
extent that I should say this; as the Home 
Minister is sitting here, I would point out 
that when I was sitting at the Consultative 
Committee of the Home Ministry, I was 
greatly amused and pained to find the 
Home Ministry busying itself about the 
pattern of education and the place of Hindi, 
and what should be the facilities given for 
administrative schools, etc. in tribal areas. 
Now, education in the tribal areas without 
any reference will be decided by the Home 
Ministry. Then education in other spheres 
would be decided perhaps by the people in 
the Community Development Blocks, etc. 
There are five Ministries who advocate 
different types of education. I would not go 
into details of these because I have dealt 
with this subject when I spoke recently on 
Education. So I would leave it at that. But 
what is necessary is that nothing with 
regard to education should be done I  
without consultation with the Educa- 
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tion Ministry including, I    feel,    the 
showing of films, etc. 

Madam, much was said about the type 
of Hindi that is being used, Sanskritised 
Hindi. I am in full agreement with all the 
words that fell from Professor Wadia. I 
would also like to draw the attention of 
the House to another aspect of this Hindi 
translation. I am usually shocked to see 
the translation into Hindi of English, 
whose grammatical construction is 
coming as if from a person who is a 
foreigner. I cannot go here into details. 
But the whole construction shows that the 
thinking is done in English and not in 
Hindi at all. So, when that kind of foreign 
element is tolerated for all these years, it 
is but natural that nobody should develop 
that much pride about Hindi. 

I would like to draw attention to the 
place of English as is considered necessary 
here for the services, etc., and this is 
supposed to be the mam reason why the 
hon. Member from Tamilnad has been 
advocating the continued use of English. 
Yes, in courts also. I would ask the Mem-
bers to consider whether in the courts it is 
the large number of clients and people who 
are affected by the use of English even 
today, or the few lawyers or the judges 
who have to attend to those cases—who 
should matter. We can spend some extra 
money, we can ask for honorary services of 
so many lawyers and retired-people for 
translation. Give them suitable honoraria or 
some sort of recognition and get our 
judgments and many things translated into 
Hindi. But it is very necessary to start 
Hindi even for court use. As far as the 
services are concerned, I have said that 
only a small part compared with the large 
number of people in the country will be 
affected by this. 

I would not like to take much time, 
because I have been told there are many 
speakers who would like to speak, but I 
would like here to refer 

to the views of Mahatma Gandhi, with 
regard to the use of English, before 1947, 
that is, in 1921, and again, what he had 
said in September, 1947. I am referring to 
his article in 'Young India' in 1921, and 
here, I would not like to take the time of 
the House to read the whole thing, but the 
relevant portion which should be borne in 
mind is: 

"The highest development of the 
Indian mind must be possible without a 
knowledge of English. It is doing 
violence to the manhood and specially 
the womanhood of India to encourage 
our boys and girls to think that an entry 
into the best society is impossible 
without a knowledge of English. It is 
too humiliating a thought to be bear-
able. To get rid of the infatuation for 
English is one of the essentials of 
Swaraj." 

Then, on the 21st September, 1947, in the 
'Harijan' he writes, in several paragraphs 
it is quoted in the Report of the Official 
Language Commission. Here I would 
refer only to the last few sentences of the 
third paragraph. Gandhiji writes: 

"The provinces will have to deal 
with the Centre. They dare not do 
so through English if the Cen 
tre .........." 

I would like these words to be noted 

"___is wise enough    quickly   to 
realise that they must not tax the nation 
culturally for the sake of a handfull of 
Indians who are too lazy to pick up the 
speech which can be easily common to 
the whole of India without offending 
any party or section. My plea is for the 
banishing of English as a cultural 
usurper as we successfully banished the 
political rule of the English usurper. 
The rich English language will ever 
retain its natural place as the 
international speech of commerce  and  
diplomacy." 

One more word, Madam, it is stated that 
people in the South are anxious 
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that they should not have Hindi forced on 
them, that Hindi should not be forced on 
anybody. We quite agree. At the same time, it 
was too much for the same South Indian 
leader, Mr. Annadurai, to say that because 
Tamil is a language five thousand years old 
that could easily—that is what I understood 
him to have said—replace Hindi. I feel that, 
when the script is different, when the majority 
of the people in the country understand 
Hindi—and Hindi should not mean only 
Sanskritised Hindi; it may be in the form of 
Hindi or Hindustani— that is not possible. 
One best way, on the other hand, would be to 
have the Roman script for South Indian 
languages also, because that is the difficulty in 
the way of the people from the North in 
studying South Indian languages. We need not 
be so national-minded in that manner that we 
should not accept the Roman script. The world 
has come very near and we are really 
becoming one world nation. The whole world 
is becoming one nation, as it were. 
(Interruptions). Under these circumstances I 
feel that, if this common script were to be 
adopted, it would be possible for many people 
from the North to study some of the South 
Indian languages. Books should be produced, 
rewards should be given for best books and 
there should be, in fact, competitive 
examinations for people from the North who 
study South Indian languages. 

With these words, Madam, I support the 
Bill. 

SHRI B. D. KHOBARAGADE: Madam 
Deputy Chairman, we are discussing a most 
controversial Bill. Extreme views have been 
expressed. There is one view which holds that 
Hindi should be the official language 
exclusively, and English should be 
discontinued immediately. There is the second 
view that the status quo should be maintained, 
that English should have the same status 
which it is enjoying today, that is, English 
should occupy the first place, and Hindi,   
which  was   adopted    as    the 

official language by the Constituent 
Assembly, should occupy the second place. 
These are two extreme views. We have to 
strike a via media, that is, English also must 
be continued after 1965. But at the same time 
we must concede that English cannot occupy 
the first place that it has been occupying. The 
place should be surrendered to Hindi. Hindi 
should continue to occupy the first place and 
English should be the second alternative 
language. Has that via media been 
implemented through this Bill? I will come to 
that point later. 

Madam, there are a number of reasons why 
we want English to be continued even after 
1965. As has been explained by a number of 
hon. Members here, Hindi has not developed 
to that extent. It has a number of deficiencies. 
We cannot find proper and suitable words in 
Hindi. Of course, effort has been made to 
translate English words into Hindi. The other 
day, while speaking in this House, the hon. 
Home Minister referred to the fact that two 
important laws had been translated into Hindi, 
the Indian Penal Code and the Criminal 
Procedure Code, but he did not tell what sort 
of Hindi it was, whether it was Seth Govind 
Das—Hindi or Dr. Raghuvira—Hindi. Just by 
using some sort of machine we cannot coin 
Hindi words. 

In this connection, Madam, I would like to 
refer to the views of the hon. the Prime 
Minister as to what he had to say. While 
speaking in the Lok Sabha on the 4th 
September, 1959, he-said: 

"This business of some kind of slot 
machine turning out Hindi words and Hindi 
phrases, that kind of approach is an 
artificial, unreal, absurd, fantastic and 
laughable approach." 

That is what the hon. Prime Minister said. Just 
now Prof. Wadia referred to an incident when 
he went to meet the former President of India, 
Dr. Rajendra Prasad, and informed    him. 
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about the Constitution being translated into 
Hindi. The President admitted that there were 
certain phrases which even he could not 
understand though he hailed from a Hindi-
speaking area. If this sort of Hindi is to be 
imposed, then I must say that it  will not serve 
the cause of Hindi. 

Apart from all those reasons, Madam, there 
is one most important question that should be 
taken into consideration. When I say that 
English should be continued for some longer 
time, I mean that the unity and integrity of the 
nation must be preserved at all costs. We have 
to choose between two things. Whether we 
want the Hindi language or whether we want 
the unity of the country. You cannot have both 
the things. I am not saying this on my behalf. I 
may quote a Congress Minister in this respect, 
Mr. Kamla-pati Tripathi. What did he say 
while speaking only a fortnight back in the 
U.P. Assembly? 

AN HON. MEMBER:  Who? 

SHHI B, D. KHOBARAGADE: The 
Finance    Minister of U.P.      He said: 

"We  can   sacrifice   language    for 
unity, but not unity for language." 

So, the fundamental issue is whether we want 
the unity and integrity of the nation to be 
preserved or not. 

Madam, it is an open secret that there is 
resistance from the South. Some of the hon. 
Members from the South, occupying benches 
opposite, might deny that fact. But their mere 
denial cannot prove that there is no resistance 
in the South. There is resistance. Only the 
o^her day in this House, Mr. Annadurai said 
that his party would start an agitation in the 
South. The same feeling was expressed by 
Shri C. Rajagopalachari who declared that if 
Hindi was imposed upon these people, they 
would continue the agitation against such mn 
imposition. 

Again, Madam, about fifteen or sixteen 
years back, I think it was Shri Rajagopalachari 
who expressed the view that if this sort of 
policies were continued, some day the South 
would have to revolt against the North, that 
there would be some sort cf struggle between 
the South and the North. This has been quoted 
in a book by Babasaheb Dr. Ambedkar. In that 
book Dr. Ambedkar has warned that we 
should not try to impose the Hindi language. 
Quoting Shri Rajagopalachari in that book he 
said that India is not a federation but a 
confederation. These are the views expressed 
by a great leader like Shri Rajagopalachari. 
That feeling even now continues in the South. 

Madam, Babasaheb Ambedkar has given 
warning on a number of problems to the 
country, whether it was about Pakistan, 
whether it was about Kashmir, whether it was 
about China, but we have ignored every 
advice. Dr. Ambedkar has warned that if we 
do not pursue proper policies, one day the 
South will revolt against the North. If we 
ignore this advice given by Babasaheb 
Ambedkar, we will be doing so at our own 
peril. Therefore, we should not completely 
ignore the sentiments of the Southern people. 

Madam, is there any opposition on the part 
of the Southern people to learn Hindi? There 
is 110 opposition They do want to learn Hindi. 
Even Shri Rajagopalachari has advocated that 
all people from non-Hindi-speaking regions 
should learn Hindi. What do they object to? 
They object to the Hindi language being made 
the official language. And why d:> they object 
to it? It is because of certain apprehensions in 
their mind, that the Hindi-speaking people will 
gain some sort of advantage over the non-
Hindi-speaking people so far as the services 
are concerned. Can we try to explain and say 
that their sentiments are not proper? Madam, 
in this respect, I will again quote what the 
Prime Minister, Pt. Jawaharlal Nehru, has  
said.   He  has  admitted  that  the 
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apprehensions of the Southern people in this 
behalf are correct. This is what Pt. Jawaharlal 
Nehru has said: 

"Now, the real, basic opposition, I take 
it, comes from a fear that Hindi, if it comes 
in, will mean a disparity for the non-Hindi 
knowing areas.      I say undoubtedly...." 

SBRIMATI C. AMMANNA RAJA: For the 
sake of clarification, may I interrupt the' hon. 
Member for a minute? The hon. Member goes 
on quoting Shri Rajagopalachari and Mr. 
Annadurai and some other Tamil people but 
the Governments from the South have 
approved of this Bill and they have no 
objection. Why should he think that these are 
the only representatives from the South whose 
views "should be heard? 

SHRI B.   D.   KHOBARAGADE:     I 
am also referring to views of persons in the 
Government. I have referred to Mr. 
Kamalapati Tripathi and later on I will refer to 
Dr. Subbarayan also. I will refer to another 
statement of a Minister from the South who 
happens to be in Central Government today. I 
will refer to his statement also. 

THE DEPUTY CHAIRMAN: I do not think 
you will have time to refer to them all.     Just 
five minutes more. 

SHRI B. D. KHOBARAGADE: I may be 
given some more time. But here I would refer 
to the speech of Pt. Jawaharlal Nehru. This is 
what the Prime Minister said: 

" __ I say undoubtedly it will be 
a disparity.    It will be a disparity for  a  
considerable  time''. 

—not for a short time and this is what the 
P.M. said:— 

"I say a rule must be laid down by which 
we do absolutely nothing which creates a 
disparity for non-Hindi speaking areas, in 
regard to matters  like  services." 
176 RS—5. 

This is what the Prime Minister said that we 
should not do even the slightest thing that will 
create disparity between the Hindi-speaking 
areas and others. I want to know whether this 
assurance that has been given by the Prime 
Minister is implemented in this Bill. This 
morning Shri Vajpayee stated that Hindi was 
adopted as the official language by the 
Constituent Assembly by a majority. May I 
know how this language was adopted? I will 
not express my views. I will again quote a 
Minister, Dr. P. Subbarayan. Just now an hon. 
Member said that the people from the South 
are supporting Hindi. This is what Dr. 
Subbarayan had to say regarding the 
acceptance of Hindi as the official language. 
He said: 

'People in non-Hindi areas agreed to 
accept Hindi, the majority of them with 
reservation, mainly because of the reactions 
of the success of a long struggle for political 
freedom which gave them an uneasy feeling 
that India lacked the natural linguistic unity 
which was thought to be so vital for a free 
people. It was then pointed out that as a free 
nation India should set up an Indian 
language as a symbol of her nationhood and 
give it the status of an official language." 

I am not divulging any secret when I say that 
in the Congress Parliamentary Party Hindi was 
adopted by a majority of one vote. At first, 
there was equal voting, same number of votes 
for Hindi and same number against Hindi, and 
when there was a second count, I am given to 
understand that the President had to use his 
casting vote and therefore Hindi was adopted. 
I will quote another Minister and what he said 
at Dehra Dun . . . 

SHRI P. L. KUREEL URF TALIB: Shri B. 
P. Maurya, the leader of the Republican Party 
in the Lok Sabha has supported this . . . 
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SHRI B. D. KHOBARAGADE: Speaking 

in Dehra Dun this is what one Minister of the 
Central Government said. I will name the 
person afterwards.     He says: 

"It was not D.M.K. that would upset the 
unity of India but the linguistic fanaticism of 
the Hindi-speaking people. Any undue haste 
might create doubts in the minds of 
Southerners and seriously affect the   
integration   process." 

This is not what the D.M.K. Member has said. 
This is what Mr. C. Subramaniam, the 
Congress Minister occupying the benches on 
the other side had said only 6 months back 
while speaking in Dehra Dun. What do all 
those remarks indicate? What do all these 
views expressed even by Congress people 
from the South indicate? Therefore, I say that 
English must continue indefinitely as long as 
the people from the South want it. Now, this 
fact has not been denied. The Prime Minister 
has given the assurance on a number of 
occasions that Hindi will not be imposed and 
English shall continue as long as the Southern 
people want it. I want to know from the Home 
Minister whether this assurance given by the 
Prime Minister has been implemented in this 
Bill. I must say that this assurance given by 
the Prime Minister has not been implemented. 
The other day, while explaining the stand of 
the Government in this House the Home 
Minister said that if we use the word 'shall' 
instead of 'may,' it will mean that we will have 
to use both the languages simultaneously and 
it will be very cumbersome and impossible for 
the Government to run the administration. 
There are two different questions. The first is 
whethor an assurance was given or not and the 
second is, if the assurance was given, whether 
we want to implement it or not. Pandit Nehru 
has admitted that he has given this assurance. 
The question is only of implementation. Am I 
to understand that our Law Minister, the 
officials of the Law Ministry, our Attorney-
General and   all   those 

high-ranking officials of the Law Ministry are 
devoid of intelligence so that they cannot find 
the appropriate words and phrases to translate 
the assurance given by the Prime Minister and 
to make it a part of this Bill? They can very 
easily do it if they want and if they intend to. 
As was expressed by Mr. Frank Anthony in 
the other House, this is political chicanery, a 
sort of fraud perpetrated against the people 
from the South. You give by one hand the 
assurance and by the other hand you are 
taking it away. 

SHRI LOKANATH MISRA (Orissa): 
Hindi clique ..............  

SHRI B. D. KHOBARAGADE: Therefore I 
say, if you at all want to give an assurance, see 
that it is implemented in the Bill. There have 
been a number of amendments. We do not say 
that both the languages should continue. Hindi 
should occupy the first place. I have already 
explained in the beginning that Hindi must 
continue as the official language. But at the 
same time we say that it shall continue as an 
alternate language. Alternate language does 
not mean that both Hindi and English should 
be simultaneously used. It only means that 
along with Hindi language those people who 
want to use English should be allowed to use 
English. 

For this sorry state of affairs in this nation, I 
will blame the protagonists of Hindi. I want to 
know what they have done to propagate Hindi 
in the non-Hindi-speaking areas. Have they 
taken any steps so that if not today, after 5 or 
10 years Hindi would become the official 
language of this country? They are imposing 
Hindi on others, on the non-Hindi-speaking 
people. They want the non-Hindi-speaking 
people to learn Hindi. In this respect I must 
say, 'Charity begins at home'. I want to know 
from the Hindi-speaking people whether they 
have made any efforts to learn any of the 
languages of the non-Hindi-speaking regions. 
Some years back the Emotional Integration 
Com- 
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mittee suggested a three-language formula. 
They suggested that the Hindi-speaking 
people must learn one of the languages of the 
non-Hindi-speaking regions. May I know hew 
many people have learnt those languages? 

SHRI SHEEL BHADRA YAJEE: I 
have learnt ............... 

SHRI B. D. KHOBARAGADE: One from 
millions of people and do you want to prove a 
rule by the exception? You cannot prove a rule 
t>y the exception. Therefore, I say everybody 
wants that Hindi must be the official language. 
Nobody doubts that. The only thing is it must 
take its own time and for that the Hindi people 
must learn any of those languages. If the 
majority of people from the Hindi regions 
learn languages of the non-Hindi regions, they 
would have a moral right to go to the others 
and say 'We are learning your language, why 
do you not learn Hindi now?" Instead of doing 
that, they are putting the cart before the horse. 
They are imposing Hindi on others and saying 
'If you learn Hindi, then we will learn any of 
your languages'. That is not the proper 
attitude. The people from the Hindi regions 
must learn one language from the other areas. 
Then they will have the moral right also to say 
'Well, we have learnt your language and now 
you must learn Hindi'. 

T will refer to one point and that is 
regarding the simultaneous translation of the 
speeches made in this House. I had noticed 
the other day that Mr. Chordia, one of our 
Members, to my great surprise asked a 
supplementary question in English. He usually 
asks in Hindi. I enquired from him how that 
unusual thing had happened that day. He said 
that the supplementary question was put to the 
Minister who could not understand Hindi and, 
as was suggested by him, he had to ask the 
supplementary in English so that he could 
understand. This is the position   in   this   
House  where  even   the 

Ministers and some Members do not 
understand Hindi. Therefore, my suggestion is 
this. The Hindi and English speeches must be 
simultaneously translated. 

There is another thing; Regarding the 
language to be used in this House. I suggest 
that every Member should be allowed to speak 
in his own mother-tongue and if he speaks in 
his own mother-tongue, then that speech must 
be simultaneously translated into Hindi or 
English. I do not mean that the Hindi and 
English speeches should be translated in all 
the 14 languages •a that would be a difficult 
task but at least if any Member speaks in his 
mother-tongue, that speech must be translated 
into Hindi or English. The other day the 
Defence Minister, Mr. Chavan, made his first 
speech while replying to the Demands of his 
Ministry. I do not know what sort of speech he 
made, because I did not hear. But the reports 
in the press were that it was not an impressive 
speech and it was suggested in some sections 
of the press that it was because of the 
handicap of English language. We have heard 
the Defence Minister, Mr. Yeshwant Rao 
Chavan, in Marathi. He is a powerful orator 
and he speaks fluently. When he is speaking 
the whole audience is spell bound. If a man of 
that capacity could not express himself 
effectively in English and that gave rise to 
comments in the press that he could not be 
effective because of the handicap, t do not 
know what to say. Here we have a number of 
people who would like to speak but they 
cannot because the rule is that the speeches 
should be either in Hindi or in English and if 
they want to speak in their mother-tongue, 
then a translation has got to be given 
beforehand. That is not possible.   Let me refer 
to one instance. 

THE DEPUTY CHAIRMAN: No, no. You 
have had enough time. You have  taken  
twenty  minutes. 

SHRI B. D. KHOBARAGADE: I want only 
one minute. 
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THE DEPUTY CHAIRMAN: All right. 

After one minute, I will pass on to the other 
speaker. 

SHRI B. D. KHOBARAGADE: Here is^ 
Dadasaheb Gaikwad. He is a powerful orator 
in Marathi. During nis regime as a Member of 
the Legislative Assembly in 1337-39, he was 
considered to be a powerful orator. Even Mr. 
Mavlankar, who was the Speaker of the 
Assembly, came to him and congratulated 
him, for his oratory. But what do we find 
here? Because of the handicap so far as the 
language is concerned, he cannot speak 
English and he cannot speak Hindi either. 

SHRI N. SRI RAMA REDDY: But he 
speaks very good English. 

SHRI B. D. KHOBARAGADE: If you hear 
him speak in Marathi you will sit spell bound. 
That is why I say that there should be 
arrangement for simultaneous translation of 
speeches made in their mother-tongues by 
Members. 

SHRI SADIQ ALI (Rajasthan): Madam 
Deputy Chairman, I have no great difficulty in 
extending my full support to the main 
provisions of the Bill before the House. As I 
look at the language problem, I find myself a 
vigorous supporter of Hindi, English and all 
regional languages, each in its proper place. 
All our trouble today is due to the fact that 
none of these languages is in its proper and 
legitimate place. Our whole effort, ever since 
independence, in fact, from a much earlier 
time, has been to see that we establish a right 
balance between these languages, that Hindi 
and other national languages become the 
language of administration and become the 
media of instruction in schools and colleges 
and English, while it is removed from its seat 
of supremacy, is allowed to play a proper role 
in our national and international life. This 
basic position has been accepted by and large 
by our countrymen but it is its implementation 
whi"h is creating difficulties and gives rise to 
8ome 

controversy. The present Bill i3 an attempt to 
grapple with these difficulties and find a 
practical solution to a practical problem. We 
are not engaged today in any theoretical 
controversy. That theoretical controversy had 
been settled fifteen years ago. Today we are 
up against a few practical problems and we 
have to find a practical solution. Now, it 
seem? to be that the approach embodied in the 
Bill is the soundest approach and offers a 
satisfactory solution of mott of the conflicts 
that surround tbi» language question. 

Let us assume for a moment that we do not 
accept this approach. What other approaches 
or other alternative* are available to us? Two 
alternatives have been presented to us by some 
friends here or in the other House or in the 
country outside. One is that the English 
language should be allowed to continue 
indefinitely for all practical purposes. While I 
am greatly attached to the English language, I 
know it has a future in this country, is it 
possible an the context of conditions in India 
today, for English to continue indefinitely as 
the official language of India? Three reasons 
are advanced for advocating this position; one 
is the unity of India, secondly, the progress of 
India, and thirdly, of course is resistance 
against Hindi impeiialism. So far as the unity 
of India is concerned, do we imagine that 
today, in the years and decades to come, that it 
is possible for us to maintain the unity of India 
through English? In the years and decades to 
come, many new forces will be in operation. 
All our regional languages will become the 
language of administration in various States of 
India; they will become the media of 
instruction in schools and colleges. In that 
context, the position of English would greatly 
suffer. Today, English occupies a particular 
position in the Centre because for a long time, 
for a number of decades in the past, even now, 
English has been and is still the sole language 
of administration in many States. English i8 
still the medium of iiutruc- 
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tion in many colleges but when this thing 
changes, when the regional languages 
come into their own, it will be difficult for 
English to retain its present status. As for 
progress, certainly we do want to achieve 
progress through the English language as 
much as is possible but in this age of 
democracy, if democracy has to function 
in India, vast masses of people will have 
to be reached. We have to educate them. 
They have to function and the vast masses 
of India cannot function in the English 
language. As for Hindi imperialism, I can 
quite understand that if Hindi is installed 
as the national language of India, then 
there will be some resistance but who are 
the people who are raising this objection? 
If our friends who know English, if they 
raise this objection, then I say it is very 
legitimate for 42 per cent, of the people to 
raise a similar objection against the 
English knowing people that two per cent, 
ot the people of India are exploiting the 
country. So, this argument of exploitation 
or of [imperialism is not very effective. 
Another extreme position is taken up by 
our friends, the undiscriminatimg friends 
of Hindi. Hindi will become the national 
language. Nothing can check it but if 
some of our friends imagine that Hindi 
can be the national language of India or 
the official language of the Centre to the 
total exclusion of English immediately, 
not in any distant future, but that Hindi 
should replace English immediately, 
totally, well, this thing is not a practical 
proposition. We have to take into account 
the practical realities of the situation and 
the practical realities suggest that English 
has still a legitimate role to play, has still 
a powerful role to play. I would refer to 
another matter. Some friends have said, 
friends from the South, that it should be 
left to them to decide when Hindi should 
replace English. I think they take On 
themselves a very serious responsibility. 
Assuming we place this burden on our 
friends of the South, is the South united? 
Are the non-Hindi speaking people united 
on this issue? Do all the people in the 
South think alike, feel alike and ad 

alike on this language controversy? There 
will be division even in the non-Hindi 
speaking areas on this language 
controversy, even if we leave it to them. 
Secondly, supposing we left it to them, 
what does it mean? Does it mean that they 
will go slow with Hindi or they will 
decide that for a long period of time, for 
many decadei Hindi need not be learnt, 
Hindi need not be the official language of 
India? Can our friends of the South come 
to that decision? Even if we leave it to 
them they will have to take steps to see 
that Hindi is learnt by people in the 
South, by people in Bengal or Assam so 
that it becomes as quickly as possible the 
national language of India. So from every 
point of view it is difficult to avoid the 
conclusion that as things stand today we 
have to find a via media. Now, in finding 
a via media certain difficulties arise. One 
is that when we arrive at a compromise 
solution there is no enthusiasm in our 
hearts. Today it is quite possible that 
when at the end of the debate we pass this 
Bill there will be many friends in the 
House who will vote for it with a heavy 
heart. Now, this is not the right 
atmosphere for prosecuting the language 
policy. Why should those who advocate 
the cause of Hindi, who love Hindi or 
those who love English wish to vote for 
this measure with a heavy heart? Our 
Hindi friends are sorry that what they 
want has not been conceded in the Bill. 
Those who want English to remain the 
language of the centre for an indefinite 
period of time are also sorry that their 
point has not been conceded. This is not 
the right atmosphere. They are sorry that 
'shall' has not been accepted and 'may' 
remains in the Bill. In the last two or three 
weeks I find that 'shall' has lost all its 
'shallness* and 'may' has lost all its 
'mayness*. •Mayness' can mean 
'shallness' and 'shallness' can mean 
*mayness'. So, it is not shall or may that 
is going to decide the matter; it is not the 
meaning of 'shall' or *may' that is going 
to decide the controversy; it is how we 
and the Government implement the 
language policy, the steps we take to 
prosecute the language policy which 
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Bill which is going to decide the fate of 
Hindi or English or other regional 
languages. So, it is necessary that all of us 
have a clear picture of what we propose to 
do with this language problem. We 
should have a clear picture because what 
we do in regard to language affects the 
careers, affects the intellectual growth of 
millions of our children. Today it is 
happening that our standards are falling; 
the standards of English are falling; the 
standards of Hindi and other regional 
languages are not rising as rapidly as they 
should. It is true that English will not, in 
future, occupy a position which it is 
occupying today but it is not necessaryj 
within certain limits, for the standards to 
fall. Ceylon has adopted a language of its 
own but the English standards have not 
fallen. In Ghana the standards have not 
fallen; in Nigeria the standards have not 
fallen; in other parts of western Africa the 
standards have not fallen. All these 
countries are seized with a fierce spirit of 
nationalism; their national languages have 
become the languages of administration 
but they know that for national reasons, 
for economic reasons, for international 
reasons English has an important part to 
play. Therefore, all that I want to 
emphasize is, whether it is Hindi or 
English or a regional language, we have 
to view this problem with a certain 
measure of enthusiasm. There should be 
no slackness about it; there should be no 
lack of enthusiasm. We have to take steps 
to see that Hindi really becomes the 
national language of India and also to see 
that the standards °f English within 
certain limits do not fall and our regional 
languages become the languages of 
administration and media of instruction in 
schools and colleges. 

SHRI M. RUTHNASWAMY (Madras): 
Madam,, Deputy Chairman, that this is a 
controversial measure, introduced at a 
time of emergency, has been proved by 
the speeches made from all sides of the 
House. Extreme views, most divergent 
views have been put 

forward on this matter and nobody seems 
to be satisfied with the Bill. But while it 
is a controversial measure, controversial 
methods of discussion need not be used 
and that is why I regretted that the first 
speaker on this Bill, the Leader of the 
Communist Group, allowed himself to be 
led away by emotion and sentiment 
against the English language. To him the 
English language is the language of a 
bourgeoisie and therefore it must be 
condemned. And he seems to think that 
English was foisted on Indians by 
Englishmen. It is tru« that Lord Macaulay 
wrote the famoun minute which made 
English the language of education and 
administration but before Macaulay there 
were Indians who welcomed English as a 
language which would liberate Hindu 
mind and society. Raja Ram Mohan Roy 
was one of the first to welcome the 
English language and English literature 
and English influences long before Lord 
Macaulay wrote his minute and Bengalis 
and people all over the \ country 
welcomed the establishment of English 
schools by christian missionaries long 
before Government took up the 
establishment of such schools. 

I am glad that this Bill has to deal only 
with the official languages and not with 
the national languages; that is to say, the 
languages affected by this Bill are to be 
instruments of Government, of politics 
and administration. There is no room for 
emotion or sentiment in discussion on this 
Bill. It has not to deal with any national 
language. It does not affect the language 
that we speak at home, that we use for 
social intercourse in private life. It does 
not affect the language of our domestic 
pieties. It is concerned only with the 
language used in administration, in 
Government, in Parliament and in public 
life. Therefore, it must be viewed merely 
as a tool, as an instrument of adminis-
tration, as an instrument of Government 
like any other instrument Or institution 
that we have adopted from England; like 
this Chamber for    ins- 
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tance. This is not a national way of conducting 
parliamentary busi-4 P.M. ness. It has been 
adopted from the West, from England. The 
rule of law is not an Indian system. It has not 
obtained in many countries outside the Anglo-
Saxon countries. We have adopted their 
judiciary, the separation between the 
legislature and the judiciary. These are all 
institutions and instruments of Government 
that we have adopted because from experience 
we have found them to be eminently useful. 
So, the English language must be viewed as a 
tool, as an instrument of Government. The im-
portant test that has to be applied is: Is it 
useful? Will it be useful? It is by this test of 
utility, by these purely utilitarian consideration 
that you must decide whether English has to 
be continued or not. I need not say how rich 
English is in its political experience. It has 
been used as the language of administration 
for more than a thousand years. It has rich 
political experience. It has much to make us 
reconcile to the continued use of English. 
There are other instruments, institutes that we 
have adopted from the West merely because of 
their utility. For instance, the decimal coinage, 
the metric weights and measures. These are 
not Indian. These are not of Indian origin. We 
have adopted them because we consider them 
to be useful. 

SHRI N. M. LINGAM (Madras): The 
decimal system    orignated    here. 

SHRI M. RUTHNASWAMY: It did not 
persist in India for a long time. It went all 
over the world and then at last we adopted it 
because we considered it to be useful. 

Then, again, we heard the argument of 
'vested interests'. I am sorry that the Prime 
Minister, whose reputation for chastity in the 
use of the English language is well known and 
has given him already a place in the republic 
of English letters, should have used this 
cliche, this well-worn cliche, worn to tatters in 
political argument. If people who advocate the     
continued 

use of Engish are said to have a vested 
interest, may we not retort and say that the 
people who want to make Hindi the official 
language of India, the sole official language 
of India, have a vested interest because it is 
the language of their birth, it is their mother-
tongue and it is their own language? 

Why should exception be made in article 
348 in favour of the Supreme Court and High 
Courts, where the continued use of English is 
provided for? Is administration of Government 
inferior to the judiciary that English should 
have a special place in the administration of 
our courts of law? People ask: Why are you 
not content with English being used as an 
associate language for some years? But then 
English by the side of Hindi has no future at 
all before it. The dice are loaded in favour of 
Hindi Political pressure, administrative 
pressure from the Centre is being exerted al-
most every day for the extension of Hindi all 
over the country. The union Government is 
spending about Rs. 30 or Rs. 35 lakhs a year 
and within these fifteen years it must have 
spent a crore on the financing of the extension 
of Hindi all over the country. English, 
therefore, will be fighting a rear-guard action 
during all these ten years that are going to be 
allowed to it from 1965. 

SHRI BHUPESH GUPTA: You want 
vanguard action. 

SHRI M. RUTHNASWAMY: Why should 
Hindi be made the only official language of 
India? The argument is that 42 per cent of the 
people already speak Hindi. Incidentally, we 
note that 90 per cent, of them are illiterate. 
Because history has not made Hindi the 
language of India, politics is used to make it 
the language of India. If there had been a 
Hindi-speaking ruling people in the country, if 
there had been a Hindi State, it might have 
gone out all over India and conquered it and 
by means of conquest it might have imposed 
the Hindi language on the whole of India. 
Because history has denied Hindi this 
opportunity, 
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[Shri M. Ruthnaswamy.] an   attempt  is  
being     made   to   use politics in order to 
extend the reign of  Hindi  in  India.      
What  Sanskrit could not do in the South.   
Hindi has to do, because the Government 
that is in favour of Hindi has a majority. 
This I consider to be an abuse of the 
principle  of majority.      When   great 
fundamental    principles     divide    the 
majority from the minority, the majority is 
not justified in forcing its views on the 
minority.   The minority should be allowed 
to vote on this question and that  is   why   
the  famous     American political writer, J, 
C. Calhoun, devised the great principle of 
concurrent majority,    not   in    respeot    
of    ordinary questions  but in    respect of    
highly controversial    questions.      Where    
a minority    is vitally    interested,    the 
minority should be able   by    voting within 
its own circle to say whether it shall accept 
the view of the majority or not.   Till the 
minority- is able to vote for it, the majority 
should be precluded from forcing its will 
upon the minority. 

PROF. R. D. SINHA DINKAR (Bi-
har): On a point of information. When 
Tamil was declared to be the official 
language of Madras, did the Govern-
ment consult the linguistic minorities 
residing there? 

SHRI M. RUTHNASWAMY: There 
are very few linguistic minorities in 
Madras. 

PROP., R. D. SINHA DINKAR: 
Thirty-three per cent, of the population 
have different   languages. 

SHRI NIREN GHOSH (West Bengal) 
: It goes against you. You have not 
realised it. You have to think of the 
good of the Hindi speaking people. 
India is a multilingual State, but 
Tamilnad  is   quite   a   different   
affair. 

SHRI M. RUTHNASWAMY: Only in 
totalitarian countries like Russia Is one 
language being forced on the minorities. 

SHRI BHUPESH GUPTA: Not at all. 
Swatantra never understands what is 
happening in Russia. 

THE DEPUTY CHAIRMAN: You can 
explain that in the Lobby later. Mr.  
Ruthnaswamy, you continue. 

SHRI BHUPESH GUPTA: I will do 
that.   But some of them are too old. 

SHRI M. RUTHNASWAMY: Madam 
Deputy Chairman, there are about 240 
minority languages in the Russian 
Empire. 

SHRI BHUPESH GUPTA: Now, 
'Russian Empire'. Where is the empire?   
I say he it again wrong. 

SHRI M. RUTHNASWAMY: Commu-
nists can form empires like any other 
people like any other creed. While there 
are 240 minority languages in Russia( the 
official language is Russian and by means 
of political and economic temptations the 
Russian language  is   being forced  on  
them. 

SHRI NIREN GHOSH: No, all the 
languages of the constituent Republics 
are official languages. 

SHRI M.  RUTHNASWAMY:     They 
are  national   languages  not      official 
languages.   If despite     these     consi-
derations Hindi is forced on the South, it  
can  only  be for  certain political and   
administrative      advantages   the Hindi-
speaking people   would   derive from it.    
Hindi-speaking youth would have an  
advantage as     compared to others  in  all-
India  competitive  examinations.   You  
may   say     you   can have examinations 
in Hindi as    well as in English, but the 
Hindi-speaking candidate   will   have   an    
advantage because  it  is     his     mother-
tongue, because   the   examiners  are  
familiar mainly with Hindi books.   The 
knowledge expected is what can be 
derived only from Hindi books, whereas 
the knowledge that is expected from Eng-
lish  knowing  candidates  would     be 
knowledge that is derived from English 
books which are    much     more 
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numerous for these examinations than 
Hindi books. Hindi-speaking youth will 
fare better. 

SHRI ARJUN ARORA: What is the 
mother-tongue of the hon. speaker? You 
never speak in it. 

SHRI M. RUTHNASWAMY: What is 
the occasion here? 

SHRI LOKANATH MISRA: Mr. Afora 
is always irrelevant. 

SHRI M. RUTHNASWAMY: This 
consciousness of the superior advantages 
possessed and exercised by Hindi-speaking 
youth will provide ground for agitation in 
the South, as was suggested by Mr. 
Annadurai. 

SHRI BHUPESH GUPTA: May I invite 
your attention to    ... 

THE DEPUTY CHAIRMAN: You have 
very little time, Mr. Ruthna-swamy. No 
interruptions, Mr. Bhu-pesh Gupta. 

SHRI LOKANATH MISRA: You should 
do it in the Lobby. 

SHRI BHUPESH    GUPTA:     It has 
nothing to do with the Lobby. 

THE DEPUTY CHAIRMAN: No talk 
across   with each other, please. 

SHRI  M.   RUTHNASWAMY:      You 
will have opportunities    when    you move 
your  amendments.   The choice before  
Parliament,     Madam  Deputy Chairman  is,   
therefore,  one   of two things.    Allow  
English   to  continue. It is already there.   It 
is already being used as the language of 
Government, of  administration  and  of 
Parliament. Amend the Constitution so that 
English may continue to be the language of 
Government and of administration, of force 
Hindi down the throats of the South.   What 
about the future is the question being asked.   
We do not legislate for eternity.    We 
legislate    only for the next ten or fifteen 
years, and the future can be trusted to take 
care of itself.   Who knows that with all the 
influence which Hindi possesses at the 

present time,  it may in ten,  twenty or  thirty  
years  spread  all  over  tne country, and the 
people of the Soutn being converted to Hindi,    
becoming Hindi-speaking people,  there  will   
De be    no    need to    force Hindi    upon, 
them?    Or, perhaps a new language, a 
composite language may be created, because   it  
has   been  suggested   this morning  that Hindi  
must     open  its doors  to  all  the languages  of  
India so that it may enrich its vocabulary, its 
grammar, its syntax by exploiting the linguistic 
resources, the linguistic riches of all the 
languages of    India. Who knows that in course 
of time a new  composite Indian  language may 
be created, may be evolved,     which will be 
acceptable to all the people of India  because  all  
the people     of India would have taken part in 
creating this new language?   The choice, 
therefore,   is   between   statesmanship and 
politics, especially politics of the narrow 
sectional interests. 

As, a last piece of advice I would ask the 
Government to respect the feelings of the South 
the sentiments of the South.   Not only Burke 
but a modern politician   Senator,  Lyndon    
Johnson, who has become the Vice-President of 
the United States, said:   "If you cannot smell 
feelings, you are no kind of politician".    It is 
true that Tamil Nad is far away from Delhi, but 
any politician with any sense of politics would 
be able to smell the feeling of opposition, of 
resentment that    has been aroused by this Bill.   
Even at    thia late hour statesmanship may 
triumph, and I would ask the    Ministers    and 
the  Government to look     upon this matter 
with   the clear, steady gaze of statesmanship 
and not with a squint of a politician because it 
is the whole future of the country that is 
involved in the settlement of this question whe-
ther you shall    have    linguistic    and 
therefore political peace in this country or 
whether you throw an apple of    discord    in    
this    country    and thus     arouse     feelings     
of       irritation and dissatisfaction in a country 
which the    Chinese    aggression    had 

united.      I    hope,      Madam    Deputy 
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Chairman, that in time statesmanship will 
win and that narrow politics will be put 
into the background, into the place which 
it ought to occupy, which it ought to have 
occupied in the consideration of this 
question because, as I said, the future of 
the country is involved in this decision. 
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"A translation in Hindi published 
under the authority of thf» 'President in 
the Official Gazette on and after the 
appointed day,— 

(a) of any Central Act or of any 
Ordinance promulgated by the 
President, or 

(b) of any order, rule, regulation 
or bye-law issued under the 
Constitution or under any Central 
Act, shall be deemed to bo the 
authoritative text thereof in Hindi." 
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SHRIMATI JAHANARA JAIPAL 
SINGH (Bihar): Madam, it is a matter of 
some regret that this debate  here   and  
elsewhere   could  not 

have been in a calm and temperate 
atmosphere. When the Constitution was 
framed, partition made us all abnormal. 
After so many years of independence, let 
us think in terms of survival of our 
democratic way of life. Democracy means 
give and take, and it Will have no 
meaning if we cannot give and take. We 
must think of the linguistic minorities. 
Thinking in terms of the Hindi majority 
would only harm our democracy. The 
emergency united us. Is Hindi going to be 
permitted to break us into bits and pieces, 
Hindi and non-Hindi? The survival of our 
country must come first. I do not think 
anyone is against developing a national 
language, Rashtrabhasha. Hindi has to 
develop, to be developed and to become 
popular in non-Hindi speaking homes. A 
good example is the popularity of Hindi 
films in non-Hindi speaking areas. Why 
do we take it for granted that Hindi can 
replace English immediately? Take 
education. Are we ready to scrap English? 
Have we got the text-bo'oks? Have we got 
the teachers to teach in our schools and 
colleges in Hindi? I would like to correct 
an impression that my hon. colleague, Dr. 
Parmanand, has about public schools. 
Perhaps she has not any personal 
experience. I have my son studying in 
tone. Here I would like to say that boys 
from all over the country, North, South, 
East and West, come. They all speak in 
Hindi, and they are taught Sanskrit as we 
were taught Latin. And for cultural acti-
vities, they are taught more about the art 
and culture of this country than a great 
many of us know, and from here—this is 
a cradle—boys are going out without any 
knowledge of casteism, religion or other 
sectarian elements. All they are being 
taught there, in all the public schools in 
India, is that they are growing to be 
citizens of India, of a free country, which 
is India. Now, I do not understand how 
we cease to be Indians, just because we 
speak not in Hindi? Do we wish to isolate 
tourselves from the rest of the world? 
English is the 
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international medium of the best part of the 
world. We cannot think that we are ostriches 
and that Hindi is the only language for us and 
the world. Yes, certainly, we must have a na-
tional language. Let it be Hindi, Sanskrit, 
Tamil or even a pre-Aryan language, like 
Santhali, whatever the country accepts. 
Professor Ruthnaswamy said that maybe a new 
language will develop. And here again I say 
that in the coming generation it may be that 
they are speaking a Hindi that they understand, 
with words from Gujarati, Marathi, Tamil, 
Bengali, all incorporated. But all this will take 
time, and this perhaps will be a more live and 
living national language than a language where 
the words are translated literally from English 
into a language, which is called Hindi and 
which is thrust upon us. The Rashtrabhasha 
will come and it will come into its own with 
dignity and with mass cooperation; it can come 
only with mass co-operation and this also only 
if we are patient, accommodating and liberal 
during the 'growing', the teething peri'od. This 
period, obviously, cannot be short; it will take 
time. It is a fact that non-Hindi speaking 
people have learnt Hindi for the sake of their 
livelihood, and. as has already been said, what 
have the Hindi-speaking people done to learn 
non-Hindi language? Instead of preaching to 
others, why do we not here, we Members of 
Parliament, each t>f us, learn some other 
language, other than our mother-tongue, and 
come back the next session and talk to each 
other in these languages? If we start and set an 
example, then the rest of the country will 
follow us. 

In the context of things, I cannot resist 
giving vent to my feeling that the creation of 
linguistic States has laid the foundation for 
linguistic fanaticism. I cannot understand why 
viability of the States could not have been 
based on sheer administrative pocessity. 
Instead of having today a State like Madhya 
Pradesh, which is 

completely unwieldy, I feel there should be a 
reorganisation of States based on 
administrative reality. 

There is much to be said for our federal 
structure of Government. Have We taken 
enough steps to ensure that this federal theme 
lends itself to make us stronger and more 
united than the unitary Government? I am 
fully aware that States have developed a rested 
mentality, and it would seem a hopeless task 
to remove the rampant parochialism, 
provincialism, casteism, regionalism, 
linguisticism, etc. All the same I feel we must 
face the danger of weakness lying inherent in 
the existence of States on a linguistic basis. 

I do not wish to say any more, but I would 
repeat the urgency of linguistic tolerance on 
the part of the Hindi-speaking areas. I would 
again stress that democracy has no future in 
our country unless the minorities, linguistic, 
religious and ethnic, are heard, are tolerated 
and are accommodated. 

Thank you. 

THE DEPUTY CHAIRMAN: Well, the 
time is short; the list is long. May I request 
the hon. Members to keep within a time limit 
of ten minutes each?    Mrs. Bharathi. 

SHRIMATI K. BHARATHI (Kerala): Madam 
Deputy Chairman, it .s gratifying to see that 
the majority of Members in this House have 
taken a sober and far-ranged view of things 
after the unruly and unpleasant scenes in 
another place. Madam, the "fanatic fringe" of 
Members, who seem to be the self-appointed 
champions tor saviours of Hindi, have not 
added to the cause of Hindi in any way or to 
the national good either, by the way they have 
conducted themselves. In this connection, 
Madam, I join with some of the previous 
speakers, Mr. Govinda Reddy and Professor 
Wadia, to say that the worst sinners against 
H;ndi are the Hindi fanatics themselves. 
Madam, they have only impaired the cause of 
Hindi.   They have 
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raised suspicion and fears in the hearts of 
the non-Hindi speaking people. We should 
not forget, Madam, that the cause of Hindi 
was first expounded, espoused and ad-
vanced by non-Hindi speaking people, and 
as long as that was the state of affairs, Hindi 
enjoyed nation-wide goodwill. Madam, I do 
remember, long ago, when I was a mere 
housewife . . . 

THE  DEPUTY     CHAIRMAN:   Are you 
not one even n'ow? 

SHRIMATI K. BHARATHI: Before I 
even dreamt of becoming a back 
bencher in this august House, I re 
member how I used to escape from 
home and my little children, to attend 
Hindi classes in the evenings. The 
passion to learn the Rashtrabhasha 
was so much that I used to rush to 
the radio snatching a pencil and a 
paper from one of my children to 
take down notes from the "Learn- 
Hindi-programme" of the All India 
Radio. What is the position now? I 
do not hesitate to say that the 
moment the Hindi people began to < 
show an uncanny interest, or rather 
an unholy hurry about "their cheri 
shed Hindi", Hindi became suspect. 
Now, if Hindi is not hated today, it 
is in no small measure due to the 
moderation, circumspection and tole 
rance shown by our Prime Minister 
and the Home Minister. Those who 
want to sell Hindi to the nation 
should emulate them, I advise. 
Madam, the best of salesmen do not 
try to force anything down the throat 
of the customer; they make the 
customer thirst for their stuff, and 
I      think    the Prime      Minister 
and the Home Minister are the best of 
salesmen in this respect. 

Then, Madam, there is no hiding the fact 
that there is genuine apprehension in the 
minds ot the non-Hindi people that the 
exclusive use of Hindi as the official language 
of the Indian Union will handicap them, will 
exclude • them from the national life. But 1 
am sure that this Bill is good enough   ! 

to eliminate those fears. After all, English is 
there to rush to the aid of those who are still 
unable to master Hindi. Until the non-Hindi 
people feel quite secure in their mastery over 
the Hindi language, English may have to be a 
second string to the bow. 

Madam, whatever may be the history   and   
experience   of   other   countries,  our ultimate 
objective shall be to    have    one    link    
language,    one common  language  for  the  
whole  of India.   In this matter we have to look 
ahead and see what is in the interest of 
posterity.    I do not want English to  be  
discarded;  it will  have  to  be retained and 
respected as the language   of  international  
intercourse  and also  as the medium for the 
acquisition  of higher learning in the fields of 
science and technology.      Yes,    it will have  
to  remain  with us as the window through 
which we will have a   clear   view   of  the   
outside  world. So, we shall have no prejudice 
against English,    but   at  the   same  time  we 
shall not think  that for all times it shall   
dominate   our   national   life.    I am not 
saying it on grounds of patriotism  which  I  
entirely  leave for Mr. Vajpayee to espouse.   I 
say so because I feel that the genius of that 
language is foreign to all the Indian languages 
and hence it cannot be the language  for us  
Indians.    It  can be  the language of the elite, 
the erudites, but not of the average Indian. 

Madam, whatever may be our prejudice 
against Hindi—I am from the South and hence 
I am supposed to be prejudiced against 
Hindi—one has to-concede the truth that 
given the same time and chance, Hindi will be 
mastered easily than English by any language 
group in India. There is no denying that fact. 
Even the Dravi-dian languages have more in 
common with Hindi than with English. If 
carefully evolved, we can have a basic Hindi, 
enriched with all the common words from the 
various Indian languages. Some such 
evolution is inevitable.   As much as the 
various Indian 
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metres, etc. so much so, we have lost all 
bearings about coins, weights and measures 
and even distances. We know that it is good 
for posterity. So also the evolution of a 
common language will add to our mobility 
and utility. 

While I will say that we must 'hasten 
slowly', let us not in the south of India forget 
that the poorest among us will find it easier 
and cheaper to master Hindi than to pick up 
English which even now is the luxury of the 
affluant people like Mr. Annadurai. We have 
witnessed that here. They insist on sending 
their children to English-medium classes, they 
make up for the deficiency of class tuition by 
home tuition. Within the foreseeable future, if 
we want the common man of India to share in 
the larger national life, Hindi alone is capable 
of helping him. So, let us not look at this ques-
tion from the point of view of fanatics or 
extremists or even political jugglers who have 
arrayed themselves arrogantly forgetting the 
larger issues. Let us look at the question from 
the point of view of the common mgn of India 
whether he is from the South or the North. 

I support the Bill. 

SHRI A. D. MANI (Madhya. Pradesh): I rise 
to support the Bill subject to the amendments 
which I have moved and which I hope will be 
accepted by the House. If there is any 
criticism to be made of the Government in 
respect of this measure, I think the first point 
of criticism should be that the Government did 
not take the report of the Official Language 
Commission in 1956 quite seriously. The 
Official Language Commission which was 
presided over by Mr. B. G. Kher had made a 
number of recommendations for introducing 
Hindi as the official language in 1965 but 
some steps were to be taken by the 
Government at that t'me in pursuance of the 
recommendations of that report.   I may 
mention here that 
176 RS—6. 

the Attorney-General, Mr. M. C. Setalvad, and 
the Solicitor-General at that time, Mr. 
Daphtary, also recommended that Hindi 
should be the language of the Supreme Court 
when the changeover takes place in 1965. 
What steps did the Government take to put 
into effect those recommendations? We have 
not got typewriters today. To type documents 
in Hindi sufficient Hindi typewriters we do 
not have. We have not translated the 
legislations and even the numerous judgments 
of High Courts and the Supreme Courts into 
the Indian languages. Today we are a nation 
quite unprepared for the changeover to Hindi 
in 1965. I hope that as a result of the adoption 
of this measure, during the period 1965 to 
1975 a systematic attempt will be made for the 
translation of all important documents into 
Hindi. I may say here that the formula which 
the Home Minister mentioned the other day to 
the House, namely, of the Government having 
one document in Hindi and one document in 
English, is going to lead to a rise in the num-
ber of people employed in the Secretariat. We 
are now engaging about 50,000 men in the 
Secretariat and the various departments. When 
the changeover to Hindi takes place, I am sure 
that the number will go up by 25,000. That 
means, more taxes will have to be levied for 
this changeover on account of the unprepared-
ness cf the Government for this switchover to 
the national language in 1965. I have no doubt 
that whatever might be our proficiency in the 
English language, we can never understand 
the feel of the language as an Englishman can 
do. I say this as one who has written for over 
30 years in the English language and I feel 
that I would have done much better work if I 
had acquired proficiency in one of the Indian 
languages and in Hindi so that I could have 
reached a larger section of the people. I have 
n6t been able to do it but it is too late for me 
to change. Further, whatever might have been 
our proficiency, it has been a remarkable fact 
that there has not been any substan- 
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[Shri A. D. Mani.] tial contribution to the 
literature from India. Excepting for the 
monumental works of Dr. Radhakrishnan on 
Hindu philosophy, there have been very few 
books contributed by Indians in the English 
language This only shows that whatever might 
be our proficiency, English would be alien to 
our thoughts and, therefore, it is necessary 
that India should have a national language of 
its own. 

SHRI M. RUTHNASWAMY: What about 
Aurobindo Ghosh? 

SHRI A. D. MANI: Aurobindo Ghosh's 
philosophy has not received as much 
international acclaim as Dr. Radhakrishnan's, 
which has been the most popular exposition of 
Indian philosophy. I listened with great 
respect to my friend, Mr. Annadurai, when he 
spoke yesterday. There are two ways of 
dealing with his speech. One is to get angry 
and another is to dismiss it with contempt. I 
think it will be wrong to do either. Mr. 
Annadurai does represent a substantial section 
of public opinion in South India which feels 
alarmed at this changeover from English to 
Hindi in 1965. 

SHRI R. R. DIWAKAR (Nominated): Not 
South India, but of Tamilnad. 

SHRI A. D. MANI: In Tamilnad. We should 
have taken some precautionary steps before 
bringing forward a Bill of this kind for the 
consideration of Parliament One of them 
should have been to have sent the text of the 
Bill to the legislatures of the South Indian 
States for their opinion. A formulative 
consultation should have been gone through. It 
has not been done but I do not agree with Mr. 
Annadurai that the Tamil culture is going to be 
affected. If Mr. Annadurai goes through the 
Report of the Linguistic Minorities 
Commissioner, on page 147 he will find that 
the number of students learning in languages 
other than Tamil is mentioned in the Report. 
Surprisingly, more students    are    learning    
Telugu    in 

Madras than they did at the time of the 
partition of the State into Andhra and 
Tamilnad. Many public sector industries are 
being located in Madras and it may so happen 
that after 10 years the percentage of papulation 
speaking languages other than Tamil will be 
substantial. It is not going to be a purely 
Tamilian State and it is therefore necessary 
that we should think in terms of a link 
language and the only link language which is 
feasible in the present circumstances is Hindi 
because it is spoken by a substantial section of 
the population of India and at any rate will be 
understood by even those persons who do not 
speak Hindi but whose language is allied to 
Hindi on account of their Sanskritic origin. 

I would like to say this. I am afraid the 
present policy of the Government of 
encouraging Hindi as the official language and 
at the same time encouraging the regional 
languages and giving them more or less 
equality of position—I want equality of status 
to be given—toy allowing the universities to 
employ the regional languages as the media of 
instruction, will lead to a situation in 1957 
when neither There will be more ignorance 
spread English will be understood well. There 
will be more ignorance spread in the country. 
We are loosening the links of unity in this 
country by allowing the regional languages to 
develop on a footing of equality. If there is a 
national language, every other language has a 
subordinate position as far as official 
recognition is concerned. This is the view that 
I take. 

SHRI K. SANTHANAM (Madras): How do 
you propose to suppress the regional 
language? 

SHRI A. D. MANI: I do not want to 
suppress. My argument would be this that in 
the courts the language of administration 
should be Hindi or the English language, the 
link language. You cannot have a number of 
regional centres to develop and what is going 
to happen in 1975 is that neither    Hindi   
would   be   properly 
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spoken nor English would be properly spoken 
and there would be more confusion in India. 

I would invite the attention of the House to 
a remarkable book published by Mr. K. M. 
Panikkar—"The foundations of new India"—
and he mentions there that the giving of equal 
status to regional languages would mean that 
finally India would become another Europe 
with a number of languages spoken. We are 
not very clear in our minds as to what will be 
the national language and that is inherent in 
the situation because the regional languages 
are alsy equally powerful and equally rich in 
literature. 

I would like to make some suggestions for 
strengthening the unity of the country. One of 
them is that in 1965 there should be 
simultaneous translation of Hindi speeches 
into English and English speeches into Hindi. 
This has got to be done and I have moved an 
amendment and I hope the House will support 
the amendment. The second point that I have 
raised is that the report of the Committee 
which is going to be appointed to revise the 
language shall be sent to the legislatures and 
not to the State Governments. It is necessary 
that the legislatures should be consulted and 
there should be full-dress debates before the 
change is made in 1975. This will give a sense 
of assurance to the people in the ncn-Hindi 
speaking areas. 

5 P.M. 

The third amendment which I want to move 
is—this is a point of view which is 
unpopular—in regard to the language of the 
law courts. Apart from the regional language 
being used, apart from English being used 
there shall also be available a translation of 
the judgments, court decrees and orders of the 
High Courts in the Hindi language because 
ultimately in 2000 A.D. or 2200 A.D. we 
want Hindi to be the official language of the 
Supreme   Court.     Unless   we   make 

preparations from now on and allow the 
judgments of the High Courts to be written in 
Hindi, we cannot get the corpus of the law in 
Hindi which is very necessary if Hindi is to 
become the language of the Supreme Court 
fifty years later on. 

Madam, I would like to make one 
suggestion. People in the South feel greatly 
grieved over this Bill and Government's duty 
is to assuage this feeling. Apart from this Bill, 
I think, the feeling that has gone abroad that 
this is Government of North India, must be 
dispelled and when this Bill is adopted and 
the changeover is made in 1965, I would 
suggest that a session of Parliament should be 
held in one of the Southern capitals, let it be 
Bangalore, let it be Madras or let it be 
Hyderabad. It is necessary for the Hindi-
speaking people also to hear the South Indian 
languages spoken. Somebody mentioned that 
while other languages are absorbing Hindi 
words, Hindi has not adopted any South 
Indian words. So far as I know, excepting 
Idly, Dosa and Vada, very few words have 
been borrowed from the Tamil language into 
the Hindi language. 

AN HON. MEMBER: They have consumed. 
They have not only absorbed but consumed 
also. 

SHRI A. D. MANTI: Also Sambhar. 
Excepting these few words very few have 
been absorbed in the Hindi language. It will 
do a lot of good to the Hindi legislators if they 
attend a session and listen to Tamil being 
spoken, Telugu being spoken so that they may 
also acquire some knowledge of these 
languages. 

Madam, I would like to make one more 
suggestion in one minute and that is that after 
this changeover is made, all Hindi-speaking 
officers of the IAS should be posted to the 
Southern districts and all South Indian 
officers should be posted to the Hindi-
speaking districts. This is the only way in 
which you can promote knowledge   of     
languages   and   I   see   Mr. 
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[Shri A. D. Mani.] Chavan does not agree 
with this point of view but I think it is 
necessary for strengthening the    forces of 
unity in our country. 

Thank you. 

SHRI P. N. SAPRU (Uttar Pradesh): Madam 
Deputy Chairman, there are two extreme views 
which have been presented to this House. One 
was by Mr. Annadurai in a very eloquent speech 
which he made in this House and the other was 
by Mr. A. B. Vajpayee and I may associate the * 
respected name of Mr. Dinkar also along with 
him. I take a middle of the line attitude in regard 
to this matter. English opened up new windows 
of thought to us in the days of our national 
struggle. Whatever the intention of the British 
might have been, it was a unifying factor in our 
national life. It is, however, impossible for 
English to continue for ever as the link language 
of India. I do not think in terms of a national 
lanrw^, I think in terms of a link language. The 
reg:onal languages will grow and we have to do 
our best by them. The question is whether this 
transition should be hastened. Now, this Bill has 
been attacked on the ground that it does not 
carry out the assurance of the Prime Minister in 
regard to the vote, as it were, which has to be 
given to the non-Hindi speaking areas, To some 
extent, I think, the criticism of the South is 
justified. I do not say that the Bill has not been 
carefully drawn up. I am not going to argue that 
"may" never means "must" or "shall". It can 
mean "must" and "shall". We have to read "may" 
in its proper context but I am not worried about 
the word "may". I think something in the nature 
of a preamble should have been added to assure 
the people of the South that it was intended that 
English shall, during the period of transition 
towards Hindi, be an auxiliary or an associate or 
an additional language. Something of that 
character was needed. In the 

second place, I think it was also nectssary to 
have in the clause relating to the composition 
of the Commission, something which would 
assure the people of the South that they would 
not, by the method of proportional 
representation, be overwhelmed by the people 
of the North and that any recommendations 
made by that Commission shall, in some form 
or the other, be subject to, what I would call, 
the veto of the non-Hindi speaking area. The 
Hindi-speaking area must recognise that if the 
unity of this country is to be preserved, it must 
make Hindi acceptable to the people of the 
South. It must make Hindi acceptable to the 
people of Bengal. It must make Hindi 
acceptable to the people of Maharashtra and 
Gujarat. A very grave responsibility rests upon 
the people of the North. It has either to have a 
further partition of this country or to go slow 
in a reasonable manner so as to assure all the 
States in this country that they shall have 
fa'rplay and justice. All the languages in this 
country shall have fairplay and justice. I quite 
recognise that English cannot be the link 
language for all times. Our self-respect as a 
nation does not allow us to have English as the 
link laguage but English is a language of 
international importance. It is a language 
which is necessary for the development of 
knowledge in the sciences, in the arts, in the 
literatures, in the philosophies, in the 
technologies of the modern world and I do not 
think that we can overnight hasten the 
transition towards Hindi. If we are going to 
have Hindi as the medium in this Parliament, 
then I think there must be a provision for 
simultaneous translation of the speeches made 
in the regional languages by the people of non-
Hindi speaking areas. The people of the non-
Hindi speaking areas must not be made to feel 
that they are inferior as speakers to people of 
the Hindi-speaking areas. 

SHRI N. M. ANWAR  (Madras):  On the 
lines of the United Nations. 



 

SHRI P. N. SAPRU: Something on the 
lines of the United Nations. In the United 
Nations you have got only six languages 
and here you will have to have fourteen 
languages. You may exclude Sanskrit, if 
you like, but I have often wondered 
whether it would not have been the right 
thing for us, when we were framing our 
Constitution, to have inserted Sanskrit as 
the official language which imposes equal 
disabilities among ail. Sanskrit is not a 
practicable proposition today and I am 
realistic enough to think that it is not 
possible to revive the past. Therefore, 
Madam Deputy Chairman, I fully 
recognijse that the word "may" as used in 
clause 3 cannot Ibe substituted by "shall' 
without introducing some complications 
but I also feel that it was possible to have 
gone further than we have actually gone 
in this Bill and to have provided for some 
assurance either in the shape of some 
provision setting forth the intentions of 
this Parliament clearly or by way of 
adding a preamble which would have 
made our position clear. Certainly, there 
is no reason to apprehend that the 
assurance given by our great and noble 
Prime Minister will not be respected by 
following Governments, but 
unfortunately, in this country we have 
parties today, we have leaders today—or 
so-called leaders- -who say, "English 
hatao' and who talk in a language which is 
not calculated to make the people of the 
South or the people of Bengal feel assured 
of their future. A legislative enactment 
can also be repealed by a future 
Parliament; nothing can bind a future. 
Parliament, but a legislative assurance 
would have been a more satisfactory way 
of dealing with the matter than an 
assurance made on the floor of the House 
which may or may not be regarded as 
binding-May 1 just illustrate what I mean 
by a reference to the centroversies that 
took place regarding the Government of 
India Act, 1935? In the 1935 Act as 
originally framed there was no reference 
to Dominion Status. Now, some of the 
Liberals of that day—I do not  think  that 
they were 

ngnt in every respect—attached great 
importance to the Preamble of the Act and 
they insisted that the words 'Dominion 
Status of the Westminister type' should be 
introduced, should find a place, in the 
Preamble of the Act. Similarly, I say that 
in this Bill, to which I give my general 
support, the assurance of our great and 
noble Prime Minister should have been 
incorporated in some form or other in the 
body of the Bill itself. It is not beyond the 
ingenuity of lawyers, it is not beyond the 
ingenuity of draftsmen to find a  method 
of incorporating an assurance of that 
character in the body of the Bill itself. 
That, I think, is my fundamental criticism 
against this Bill. I am not disposed to 
attach excessive importance to the use of 
the word *may' and I will not enter into 
the controversies regarding the use of the 
words 'may' or 'shall'. Anybody who is 
interested in that can read the well-known 
case of 'Julius versus Oxford' and then 
read the remarks of Lord Cozens Hardie 
and Jessel M.R. on the proper use of the 
words "may' and 'shall'. 'May' can have 
the meaning of 'shall' if there is a 
discretion coupled with the power to do or 
not to do something. Now, I do not think 
that in this context the word 'may' can 
have the meaning of 'shall' or 'must' but 
the word 'shall' in the clause as it exists 
may introduce. some complications as 
was pointed out by Mr. Lai Bahadur. 
Therefore, the proper method of dealing 
with this delicate matter, the proper 
method of giving a feeling of assurance to 
the people of the non-Hindi speaking 
areas was to have something in the body 
of the Bill, which would assure them that 
they can rely upon an enactment of the 
legislature and not merely on the 
assurances made on the floor of the 
House, assurances which may or may not 
be respected by Governments that follow 
this Government for no one is eternal, 
nothing is eternal in life. Therefore, 
Madam Deputy Chairman, I am rather 
worried about the effect that this Bill is 
likely to have upon the 
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South and the North. I am one of those who 
value the friendship of the South very much. I 
have often wondered why I was born in the 
North and why not in the South. I have paid fly-
ing visits to the South and I have also paid 
flying visits to Bengal and I must say that I have 
always felt attracted by the life of the people in 
the South as I have also felt attracted by the life 
of the people in Bengal. The South has 
discovered what we in the North have not yet 
been able to discover, a cheap but efficient way 
of Indian living. They have maintained through 
the centuries a tradition of Indian living which 
we have not. We have become poor imitations 
of the West. The persons who hail from the 
South, whatever be the knowledge of English 
that they may have, howsoever modern in their 
thinking they may be, are Indian in their way of 
living, are Indian in their style of living. The 
people of Bengal have a culture of which they 
can be proud and Bengali was developed by 
those who read widely in the English literature, 
who had come into contact with modern thought 
but here in this part of the country most of the 
writing until recently was left to people who has 
had no vitalising contact with the thought of the 
West. There are things that we need to learn 
from Bengal and the South. You go to a Bengali 
home; howsoever anglicised outwardly the 
Bengali home might be, you will feel that you 
are in Indian atmosphere. You go to some 
homes in northern India, you will find the 
drawing rooms are furnished after Western style 
and you will find we are in our eating and our 
dress imitating the West I may be very Western 
in my thinking but I need not be Western in my 
living. I would like the people of the North to 
realise that they have a great deal to learn from 
the South and they must develop good contacts 
with the South if the unity of this country is to 
be preserved and the unity of J 

the country, believe me, Madam Deputy 
Chairman, is worth preserving for a divided 
India—not in the sense that it has been 
actually partitioned— wili never play a great 
role in world affairs. 

Thank you very much for the time that you 
have given to me. 

SHRI K. V. RAGHUNATHA REDDY 
(Andhra Pradesh): Madam Deputy Chairman, I 
am in complete agreement with many of the 
learned remarks made by Dr. Sapru on this 
occasion. Madam, language, like race, like 
religion in history, is one of the very incendiary 
forces which can become inflammable at any 
time if it is not properly tackled. Yesterday and 
today during the debate we have seen passions 
expressed both in favour and against Hindi and 
this fact itself demonstrates how this question 
of language remains an inflammable problem 
even today. Hence this problem will have to be 
viewed in the context of the current 
sociological setting in this country taking into 
consideration the sociological processes and 
anthropological limitations and also the 
problem of economic development with 
complete relevance to our interests without 
allowing any extraneous factors to cloud our 
judgment. If we talk about relevancy of 
interests, what are those interests? The first 
interest is that there must be a language which 
would serve as' the medium of expression of 
our composite culture. The second interest is 
that the language must also serve as a window 
to modern science so that we may not be in the 
backwaters of technological development. 
Thirdly, the language must also be helpful for 
efficient administration and to espouse the 
cause of the rule of law. If these three interests 
are not served by any language, that language 
will not be useful for the purpose of the unity of 
this country. In the context of these tests, let us 
see whether Hindi or English would serve the 
purpose. la the Report of the Official Language 
Commission—if you do not mind taking into 
consideration the views expressed by the 
minority members, 
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viz., Dr. Suniti Kumar Chatterji and Dr. 
Subbarayan who are well versed with     
all  the problems,  in  fact,  Dr. Suniti 
Kumar   Chatterji   is one who is a 
champion of Hindi and a versatile learned    
man    in   Hindi—they   have expressed 
in unambiguous terms that Hindi has got 
its own limitations. For the purposes of 
law and modern education Hindi has not  
got the necessary pathway  to  the  
modern world. I do not, for a moment, 
deny the fact that   one   day   Hindi   may    
perhaps become a language for the 
purpose of being used as the medium of 
expression  of our  composite  culture.    
But in  the   context   of  national   
development, we have for a moment to 
pause and see what the UNESCO has 
said, In one  of the recent publications of 
the  UNESCO,   while    discussing   the 
impact  of    science  on  society,    they 
have     expressed     in     unambiguous 
terms that any underdeveloped country 
must specialise in all the natural sciences, 
i.e., physics, chemistry, biology and 
mathematics etc.    For that purpose,  
without  the  use  of English it is 
impossible, in the   present   context, to 
develop modern sciences.    In the   same    
article   they   say    that  a nation without 
modern scientists and engineers is not a 
nation which  can cope with the 
development of modern technology and it 
has no place in the modern world. 

Now. one question I would ask is this. 
Granting that Hindi is going to be the 
official language and even agreeing that 
South Indians are willing to study it for 
that purpose—ultimately perhaps one 
day they will have to agree—what is it 
that you have done all these years? Are 
your universities teaching in Hindi now? 
Are your High Courts in Hindi speaking 
States at least transacting their business 
in Hindi? Have you translated the 
statutes into Hindi for the purpose of 
interpretation of law. When you have not 
done all these things 60 far, when you 
have not taught medicine in Hindi or 
translated any book on engineering or 
any book of technology into Hindi, still 
you expect us to swal- 

low this    camel, to    use a    Biblical 
phrase, at the last minute.   If you had at 
least demonsiarted to our satisfaction that 
Hindi would deliver the goods for us even 
if we took the trouble of learning Hindi, 
then I would be the first man  to advocate 
that everyone should learn Hindi 
immediately lr,m 1965.    On the contrary,    
experiments have been conducted in some 
of the universities in the North for the pur-
pose  of teaching subjects like commerce 
and law in Hindi.   For one or two years 
they tried, but later on they turned back to 
English.   I am told the Osmania 
University tried the experiment of teaching 
medicine in    Urdu. Unable to decide what 
exactly    was being taught—whether they 
were teaching Unani, Ayurveda or 
Allopathy— they again switched back to   
English. All these are illustrations to show 
the difficulties.   While I do not for a mo-
ment object or while I do not for a moment 
oppose the place of  Hindi as the national 
language and as the medium of 
instruction—one day that will have to be 
developed—immediately to think of Hindi 
is to live in an Utopia without having any 
regard to the realities of the situation. 

Dr. Sapru raised a very relevant point. 
The hon. Home Minister and our 
illustrious Prime Minister have given 
assurances to us that under no 
circumstances Hindi will be forced on 
South Indians. I know that no language 
can be developed under force or 
inducement or threat Whatever may be 
the c:mpulsion or the official n"eds of the 
situation, every language has to develop 
on its own momentum, in its own social 
setting and of the setting of sociological 
processes and conditions. No language 
can develop as an experiment in the 
laboratory. We are grateful for the 
assurance given by our illustrious Prime 
Minister and equally illustrious Home 
Minister to dispel our fears and 
apprehensions that the measure may not 
be utilised for the purpose of introducing 
Hindi from 1965. If we read clause 3 of 
the Bill, we find the word used is *may\ 
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English may be used in addition to Hindi from 
the appointed day. I have got the highest respect 
for the intentions and assurances given by the 
Prime M'nister and the Home Mnister. But no 
court, a't least till today, has ever taken into 
consideration the proceedings of Parliament or 
the assurances given by politicians for the 
purpose of interpreting any statute. This matter 
has been argued before the Supreme Court—I 
need not quote the House of Lords for this 
purpose—in the case of Chiranjitlal. The 
Supreme Court has said in unambiguous terms 
that the proceedings of the Constituent 
Assembly cannot be brought forward for the 
purpose of interpreting a section when it is being 
argued before a court of law. Therefore, if any 
statute is to be construed, it has to be construed 
keeping in mind the language used in the section 
and the grammar used in practice. If you look at 
the language of this Bill, I humbly submit that it 
will not yield to such an interpretation that is 
sought to be placed either by the hon. Home 
Minister or by the other protagonists who have 
argued about the matter. I quite appreciate the 
difficulties which have been explained by the 
hon. Home Minister, if we choose to use the the 
word "shall". He gave two illustrations. If the 
Government of Madras wants to write a letter to 
the Central Government, they have to write only 
in English. If we use the word "shall" they will 
have also to use Hindi. If the Government of 
Rajasthan wants to write to the Central 
Government, they will have to use English, in 
addition to Hindi even if they do not like it. For j 
ithe purpose of solving this riddle, I have given 
an amendment to clause 3 in my own humble 
way. I do not claim much learning about it. If it 
commends itself to the House and if the hon. 
Home Minister feels that it is likely to solve the 
complications which the hon. Home Minister 
himself contemplates and Mr. Annadurai appre-
hends, I commend that my amendment may be 
accepted. The Govern-   I 

ment need not stand on prestige. Thank you. 

THE DEPUTY CHAIRMAN: There are a 
number of speakers. Would the House like to 
extend the time of sitting up to 6-30? 

SHRI SONUSING DHANSING PATTL 
(Maharashtra): The sitting of the House 
should be extended up to 6:30 to 
accommodate as many Members as possible. 

THE DEPUTY CHAIRMAN: That if what I 
am suggesting if the Members so desire. 

SHRI K. SANTHANAM: May I suggest 
that we take it up on Monday? 

THE DEPUTY CHAIRMAN: On Monday 
the Minister will reply. 

SHRI K. SANTHANAM: We shall sit for 
longer hours on Monday and lose the lunch 
hour. 

THE DEPUTY CHAIRMAN: That is not 
possible. If you want, we can sit this evening 
till 6-30. 

SHRI K. SANTHANAM: Then, let us sit 
one more hour. 

DR. A. SUBBA RAO (Kerala): At what 
time on Monday will the Minister reply? 

THE DEPUTY CHAIRMAN: On Monday 
morning. So, the Housa will sit till 6-30 

SHRI R.   R.  DIWAKAR: Madam 
Deputy Chairman, since the subject has been 
discussed in this House for a long time, I 
would not like to go over the same points that 
have been discussed at length. However, it is 
not the Bill as it has come before the House 
that has so much attracted discussion as the 
background, the history and the future 
repercussions and the effect of this Bill, which 
have brought in many more things than are 
contained in this Bill. 
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At the very outset I would like to say that 

the approach to this Bill has to be based on the 
soundest possible principles of integration, and 
national integration at that. I cannot, under any 
circumstances, persuade myself to subscribe to 
saying that India is a subcontinent capable of 
being divided either on linguistic lines or 
geographical lines or communal lines. This 
word which was invented and used about India 
was more or less a kind of hypnotic spell. No 
doubt India is big, India is vast, but Indian 
history has shown us, and even foreigners who 
have come to India and talked about India have 
stressed the unity of this country rather than its 
being a subcontinent. These languages, 
religions and these differences are lvot new. 
We have lived with them for the last three 
thousand years, and we shall outlive all the 
difficulties that come in the way of the nation's 
unity. Therefore, I do not think that we should 
approach this subject on the basis that we are a 
sub-continent, that our Government is a federal 
one, and that we can afford to think in terms of 
States which would be quite independent today 
or tomorrow. 

The next misunderstanding which seems to 
he ruling the psychology of many of the 
speakers here is that the whole of the South, 
whether it is up to Maharashtra or up to Vin-
dhyas, I do not know, is not very much in love 
with the introduction of Hindi. That is not the 
case. Of course, there might be here and there 
some individuals in every State who might be 
against the immediate introduction of Hindi or 
a hasty introduction of Hindi. But then by and 
large it might be said that only in Tamil Nad 
there is a section, might be a strong section, 
which is against Hindi. But I think that all of 
us have approached <his subject right from the 
beginning that we must have a common 
language; whether you call it a link language 
or a national language or a lingua franca does 
not much matter; but we are all agreed that we 
must have a common language of intercourse 
for the whole 

or India, and that language ought to be an 
Indian language. 

It is very wrong to think that a language 
means something which can be put on and put 
off. Along with the language we learn the 
tradition, the metaphor, the structure, the 
thought and the psychology of that particular 
language. From that point of view English, 
however dear and however useful <it might be 
for all of us just at present cannot be what 
might be said to be the common language 
which can be a medium for the people of the 
whole of India; Hindi can be such a medium 
as it is nearer to every other language in India 
than English at any rate. The structure is the 
same, the psychology is the same, the 
traditions are the same, the thing3 that we hold 
sacred are the same, and I think that it is these 
that ought to decide the language which 
should be the common medium for the whole 
of India. For all practical purposes, we have 
actually accepted Hindi for the reasons 
mentioned above. 

[THE VICE-CHAIRMAN (SHRI AKPAR ALT 
KHAN)  in the Chair] 

I would like to take the House back to those 
days in the Constituent Assembly when we 
argued day in and day out, for hours together, 
and came to the conclusion that in spite of 
many other factors that might be in favour of 
one or the other of the Indian languages and 
also of English, we should adopt Hindi in the 
Devnagri script as the common language. 
Therefore,   I would like to emphasise this 
historical perspective. 

We must also learn to read the writing on 
the wall. The languages in the 'States are 
developing on their own, and nobody can stop 
them from doing so. They ought not to stop. 
And then the going down of the standard of 
English that also is seen vividly and has been 
emphasised by many of my friends. In this 
context, it is necessary that we do not go back 
on the 
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wisely taken and also wisely adopted 
during these few years. 

This Bill after all is a Bill wh ch 
accommodates both the points of view 
and it depends entirely on what we do 
during the next ten years or so to develop 
a medium which can equally help all the 
people who are developing their own 
regional languages. There is no meaning 
in saying that this is the language only of 
the 42 per cent living in U. P., Bihar and 
so on. I think we have been familiar with 
this language in one form or the other 
throughout India. It might be in the form 
of Urdu, it might be in the 'form of what 
was called the language of Indian 
Muslims in our pans. But we have been 
familiar with this language, and the very 
fact that we do not feel that this is a very 
sitrange language or an outlandish 
language like English, we need not go 
back; but we should do everything to see 
that the next ten years are utilised for the 
purposes of developing this language 
which may not just at present be capable 
of baing used by all of us on an equal 
capacity basis. That capacity is sure to 
come. 

What is necessary today is to develop a 
certain kind of self-confidence so far as 
Southerners are concerned. I am afraid 
Northerners feel that if H'ndi is not 
immediately made the official language of 
the Centre, it may suffer very much. Even 
that diffidence ought to disappear. 
Whether it is the official language of the 
Centre or not, Hindi is bound to develop, 
it has sufficient strength to develop, and I 
think we should shed this distrust of each 
other. That the Southerners would not ba 
capable of having the same advantage as 
Northerners in the jobs at the Centre—I 
think that diffidence we ought to shed. In 
the same way the diffidence that if for a 
year or two or a few years English con-
tinues, Hindi will be nowhere and it will 
suffer very much, ought to go. 

So, on both these sides, this diffidence 
should disappear, We ought to have a 
certain kind of confidence in our own 
capacity to use the language as a medium 
for the whole of India, for inter 
communication and for Central use. I 
think this appr .ach which I am ad-
vocating would alone help us in solving 
this problem. 

And within the next ten years, we shall 
certain';' be able to say that 1he decision 
that wis taken by the introduction and 
passing of the Official Languages Bill in 
1963 was quite in consonance with the 
inherent power of this nation to overcome 
all difficulties. In spite of all the 
difficulties, we have developed tha nation 
so far and we shall go further. 
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people. Hindi is bound to be the language 
of the Central Government and the 
Legislature and also of the Provincial 
Governments in their dealings with each 
other and with the Government of India." 

SHRI BHUPESH GUPTA:  February, 
1928. 

SHRI N. K. DAS:  He says: 

"The present generation of boys 
should therefore immediately take up 
Hindi whether it be introduced in the 
school curriculum or not. Otherwise, 
they would practically lose a valuable 
part of the rights of Ind an citizenship 
and repent when it may be too late." 

"No less important than political 
reason, the cultural unity of India 
demands the knowledge of a common 
spoken language. The South will be a 
dead branch of the tree, if it is not in 
living daily contact with the larger 
India, and here too we cannot rest on 
the English medium, which is bound to 
recede into the international 
background as India advances towards 
its <*oal.,> 

* * • * 

"The arguments for Hindi do not 
mean the neglect of the mother-tongue. 
The importance of Hindi is in its being 
the only possible State Language of 
India, and therefore the need for the 
Southerners to learn it." 

 

"Can   the   deliberations of   the 
Central  Assembly  and the transac-
tions of the high officers of    State and  
others  exercising   authority   in the 
Central Government be permit-ed to be 
done in English?      obviously not, if 
we desire democracy to be true in fact 
as well as in form—if we do not want 
educated men to be appointed to places 
of power and influence and conduct  
their  affairs  apart from     the people 
and the electorate. To make popular 
control real    the    State Language 
must be one spoken and understood by  
large    masses    of 
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SHRI K. SANTHANTAM: Mr. Vice-

Chairman, at the outset I must frankly say 
that I am not quite satisfied with this BilL 
I do not oppose it either, because it is 
necessary, without the Bill there would 
be a breakdown on the 26th of January, 
1965, and this Bill goes part of the way to 
meet the necessities of the situation. 

Now, many of the speakers did not 
realise that we are not amending the 
Constitution. The clause (1) of article 343 
says— 

"The official   language   of      the 
Union shall be Hindi in Devanagarl 
script." 

and it shall come into force absolutely on 
the 26th of January, 1965., I was a party to 
this clause and I wholly supported it, but at 
that time I was also one of those who felt 
that the fifteen year period was wholly un-
practical, and we urged that thirty or forty 
years should be given for the linguistic 
transition. But somehow our Hindi friends 
would not agree I and, therefore, Mr. 
Gopalaswami Ay-yangar and Sardar Patel 
persuaded u? to accept a compromise. But 
the compromise was not only fifteen years, 
but the compromise was fifteen years plus 
article 343(3) plus article 348(1). That was 
the entire compromise. They said that if 
Hindi was not rsady to be 
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the sole and full official language in 
1965, Parliament will be free to extend 
the life of English and in any     case, 
before Hindi becomes the language of the 
Supreme      Court and the    High Courts,   
very     careful   consideration should be 
given, and it will be   only Parliament that 
can change it,    not even the Committee 
under the President's orders.    That was 
the essence of the compromise.    Now I 
am   not one of those who want that 
clause (1) should go.    I want that the 
first and the main official    language    
shall be Hindi from the 26th of January,   
1965. But somehow my Hindi friends   
feel that this is not sufficient.   It gives 
the fullest opportunity to the Hindi langu-
age.   But they have no faith in their own 
language and they say that it i3 , only 
when you make it the sole   and exclusive 
official language that Hindi will flourish.   
I am not able to understand this 
inferiority complex.    Why should they 
not have faith in     their own language 
and in their capacity to make the 
language prevail when it is given the 
fullest opportunity to do so? But it may 
be asked.    "Why da you want English 
also to be the alternate, joint or associate 
official language?" It is because today we 
do not want only a mere language.   We 
want to   Icarry on our scientific 
researches.   There are 25 national 
laboratories.    Will      any Hindi  friend  
stand  up  and  say that from the 26th of 
January,  1965, we can conduct the affairs 
of the National Physical    Laboratory, the      
National Chemical Laboratory,  or the 
Funda* mental Research Institute in 
Bombay, in Hindi?    There will be a 
complete breakdown.   Some of my 
friends feel that official language means 
only the language in the streets and in 
Parliament, or in the Information 
Ministry bulletins, but I believe that a    
true official  language must serve all    the 
national purposes including scientific, 
technological and every other purpose. 
Today it is not possible for   Hindi to play 
this role.    Not only that, without the 
assistance of English,    Hindi will never 
be able to fulfil these functions.    It is for 
the development    of Hindi itself that we 
want English to 

be another joint official language, not only 
for the development of Hindi but also for 
the    development    of every regional 
language.   I want that Tamil, Telugu,    
Bengali  and  every       other language 
should become fit for all purposes.   I want 
them to be used as the media of instruction 
in the universities.   I want them to be 
vehicles for scientific  research.    I  think  
that    is possible only if they are joint   with 
English.   Therefore, I want bilingual-ism 
not only in the Central Government but. 
also in every State in India till every Indian 
language has      become fit and    equal to    
every other national language abroad, as 
English, German, French and other 
languages. So long as we oust English from 
its position of domination,  all its      evil 
propensities are extinguished,       and we 
want to retain it as a language to help  us   
to  attain  maturity.     English will have to 
serve the same purpose as, say, the Anglo-
American aid    for our economy, that we 
want to   take. Do we not want the Anglo-
American aid for, say, 15 years or 20 years, 
till we become fully mature in aur eco-
nomy?    For the same purpose      we want 
the English language, and I say the role of 
the English language    m our development 
will be even greater than the Anglo-
American aid in   the development of our 
economy.   That is why we, the people in 
the South, have to see much further than 
many of the short-sighted people of the 
North, and say that English should also 
continue to be an official language for     an 
indefinite time till all our regional lan-
guages    attain    maturity.    Somebody 
said that the country was greater than the  
language.    I fully   support    that 
contention, and because we want the future 
of the country to progress more and more, 
because we want our economics, our 
politics, our sciences and everything    to     
develop,      we want English to be a joint 
official language till our country has    
matured.      The whole question is whether 
this    Bill secures this objective.   I say it 
partially secures this objective; it secures it 
in a hesitant manner; it does not give \   a    
complete     assurance.    English   to 
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joint official language for ten years in the first 
instance, and afterwards it depends upon the 
deliberations of some committee. And I say 
this precariousness is not sufficient. I wish the 
Home Minister took up courage and said, "We 
are going to keep English till Parliament and 
all the States feel that they have attained 
maturity". Therefore, while I do believe that 
the assurances given by the Prime Minister 
and the Home Minister will be kept up, still he 
is forcing us, and forcing those, who wanted 
to devote their time to develop Hindi and 
propagate it in our States, to begin to protect 
English. There is one thing I want my friends 
to remember. 

6 P.M. 

Sir, Hindi is never going to step into the 
position of English in tne States. I do not think 
that in tne State of Tamil Nad Hindi is ever 
going to become the medium of instruction. 
There only Tamil will become the medium of 
instruction. Similarly, 1 presume that in 
Bengal only Bengali will become the medium 
of instruction, and in Maharashtra only 
Marathi will become the medium of instruc-
tion. Therefore, if Hindi is not to become the 
medium of instruction in the universities, as 
Mr. Mani has pointed out, we would require a 
link language, not only for common parlia-
mentary debates but for science, economics 
and all the higher purposes of modern life. 
And English can be the only link language for 
them. There is no virtue in having only one 
link language. There are many countries who 
have got two languages. And so for the 
present, and in the immediate future or for 
perhaps a whole generation, we want two link 
languages, one for our patriotism and 
nationalism and our traditions, and another for 
modern science, technology and scientific 
research. Therefore, *et us go in bold'y, 
unashamedly for two link languages. I am not 
ashamed at all in saving that English should 
continue for a long time.   I have no doubt that 

the people of Tamil Nad and of many other 
States will seek to have English for a long 
time to come. 

Sir, when Sanskrit had disappeared from 
North India, the South Indians preserved it for 
a thousand years and have given it back to the 
country. Similarly, whatever the Hindi States 
may do, we are going to preserve and maintain 
our English, not as a dominant language, not 
as a medium of instruction, but as a link 
language not only with other States in India 
but with the whole world, and for this purpose 
continuation and maintenance of English is 
highly important 

Only one word more before I close. Sir, I 
feel the rapid pace at which the standard of 
English is going down in the Hindi 
universities will make the Hindi States 
backward and the backwardness of the Hindi 
States will drag down India. I would, 
therefore, earnestly urge upon the Home 
Minister that he should take some steps to see 
that in the Hindi universities a good standard 
of English is maintained although Hindi may 
develop and become a proper vehicle for all 
modern purposes.    Thank you, Sir. 

SHRI MULKA GOVINDA REDDY 
(Mysore):   Sir, . . . 

THE VHCE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) : If you finish in seven  minutes  I  will  
be  grateful. 

SHRI MULKA GOVINDA REDDY: The 
time allotted for us is 45 minutes. 

THE       VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : That has all been spent   
Anyhow, you may go ahead. 

SHRI MULKA GOVINDA REDDY: Mr. 
Vice-Chairman, I rise to support the Bill that 
has now been brought before us, firstly, 
because it is going to remove the barrier that 
is there in the Constitution. If this Bill were 
not brought before us, the barrier that is there 
by virtue of article 343(1) would have 
remained and it would have created a lot of 
difficulties. But all the same" I should say that 
this Bill does not go far enough to alloy the 
fears of the non-Hindi speaking people in this 
country. 
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&ir, tnere are 14 languages recognised 

as the national languages in India. One of 
them is Hindi. But Hindi has not 
developed as much as some other 
languages in India have, particularly 
Bengali or Tamil. So, today Hindi is not 
in a position to replace English which has 
become, for historical reasons, the lingua 
franca in India. Whatever arguments were 
placed before the country and the people 
he-fore we got independence to banish 
English from the land do not hold good 
today. At that moment a certain amount 
of fanaticism was necessary. But today if 
we want to progress, if we want to keep 
pace with the changing world, it is 
necessary that we should continue to 
nurture, that we should continue to 
cultivate the English language which is 
more or less now the international 
language. I am not ashamed to say that 
English should continue for a long time 
and, if necessary, for ever tnough it may 
not continue as the official language of 
the country. I would be glad if English is 
also included in Ihe VIII Schedule as one 
of the national languages not only 
because it is a language of the Anglo-
Indian community in India, but also 
because it is a language of importance, a 
language of science, a language of 
culture, and a language of the wide world 
for our assimilation,   for our  
improvement. 

SHRI G. MURAHARI (Uttar Pradesh): 
Is it the stand of the Praja-Socialist Party 
also? 

SHRI MULKA GOVTNDA REDDY: 
Yes, it is. The Praja-Socialist Party has 
advocated that Hindi chould be the 
official language and I am one with 
them. But they also say that fir the time 
being English should continue to be the 
additional or associate official language 
of the country. 

SHRI G. MURAHARI: What about 
their stand about including it in the VIII 
Schedule? 

SHRI MULKA GOVTNDA REDDY: 
That is my personal opinion, and I do not 
think the Praja-Socialist Party or 

any progressive party for that matter can 
oppose the inclusion of English as one of 
the Indian languages. 

Today, Sir, we are thinking in terms of 
a world State and one world Government. 
And in that process today we have got 
the United Nations. Similarly, we had the 
League of Nations. It is possible that 
tomorrow the United Nations of today 
might become so powerful as to be 
converted into a world Government, and 
the various States will disappear and the 
narrow national interests will not be there 
any more. 

Mr. Vice-Chairman, however much I 
like Hindi to become the sole official 
language of India on, the 26th of January, 
1965, the Government of India has not 
taken proper seeps towards that end. Sir, 
had they taken proper steps towards the 
implementation of this Constitutional 
;rovision and made efforts to see that 
Hindi became popular and was learnt in 
almost all the States of the Indian Union 
and if we could have transacted business 
in Hindi as we now do in English, we 
would have felt only too happy. But the 
position is that Hindi has not developed 
to that extent and the Government has 
also not taken proper steps to fulfil the 
obligatory duties cast upon them. 

Sir, in the first instance, the Gov-
ernment should have taken steps to see 
that all the speeches made in all the 
national languages recognised under the 
Constitution were simultaneously 
translated for the benefit of every 
Member. That would have helped the 
spread of Hindi language which would 
have enriched all the 14 languages and it 
would have helped so many Members of 
Parliament to give their mature thought 
and opinion on many subjects that come 
up before this House. There are many 
Members in this House as well as in the 
other House who do not know either 
English or Hindi. This lacuna would have 
been removed if this proposal was put 
into effect   Even nowr 
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hereafter the Government should 
seriously consider making arrangements 
to see that the speeches of Members 
speaking in any one of the 14 languages 
are translated into the languages that can 
be understood by other Members. 

Secondly, the provisions now placed in 
the Bill do not go far enough. Many 
Members have stated that instead of 'may' 
there should be 'shall'. The Minister has 
expressed some fears that if 'shall' was 
used, the communications sent from 
certain Governments should have been 
simultaneously sent in English as well as 
in Hindi. So that could be easily solved if 
we accept the amendment that is going to 
be moved by Shri Raghunatha Reddy and 
Mr. Venkatappa. That will solve this 
lacuna that might otherwise step in if 
'shall' was used instead of 'may'. A 
provision has been made that after 10 
years from 26th January 1965, a 
Parliamentary Committee is going to be 
appointed to review the position. They 
should nave included another proviso 
which is there under article 344(3) which 
says: 

"In making their recommendations 
under clause (2) this Commission shall 
have due regard to the industrial, 
cultural and scientific advancement of 
India, and the just claims and the 
interests of persons belonging to the 
non-Hindi speaking areas in regard to 
the public services." 

It would have been bettar if they had 
bodily removed this and inserted in 
clause 4 of the Bill. 

There is another lacuna in this. The 
report of this Committee is going to be 
placed before this House as wen as the 
Lok Sabha and the report will be sent to 
the State Governments for their remarks. 
Instead of the State Governments, it 
should have been made obligatory that 
the report should be sent to the State 
legislatures and the President under 
article 4 before giving any  directions,  
should       take 

into consideration the views expressed by 
both the Houses of Parliament as well as 
the views expressed by the State 
legislatures. According to the present 
provision, the President may not take into 
consideration the views expressed by the 
Houses of Parliament though he may be 
asked to take into consideration the views 
expressed by the State Governments. This 
is a lacuna which also should be 
removed. There is so much controversy 
between 'may' and 'shall'. In one clause 
the Government's intention is 'shall' on 
page 3, clause 6. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : There are some amend-
ments. If there is anything, you can refer 
then because that refers to a particular 
clause. 

SHRI MULKA GOVINDA REDDY: 
What they mean by 'may be published' is 
that it shall be published because when a 
State legislature passes a legislation 
saying that a particular language is the 
official language and if the business is 
transacted in that language or if an Act is 
passed in that language, then an 
authenticated translation of that in Hindi 
should be published. So in this context 
*may be published' may mean 'shall be 
published'. So, under this plea, the 
Government may say 'may' in clause 3 
means 'shall' but to allay the fears o* the 
non-Hindi speaking people, it would have 
been better if they had used 'shall' and if 
they accept the amendments that are 
going to be moved by Mr. Raghunatha 
Reddy and Mr. Venkatappa, those fears 
will be put an end to and it will satisfy a 
large section of the population. 

SHRI N. M. LINGAM: Mr. Vice-
chairman, I rise to give my general 
support to the Bill before the House. So 
much has been said by the various 
5ections of this House that it would not 
be proper for me to traverse the ground 
already covered but I feel impelled to 
give my reaction as a Member hailing 
from the South for the benefit of this hon. 
House and for the consideration of the 
Home   Minister. 



2247 Official Languages        [ 4 MAY 1963 ] Bill, 1963 2248 
The House has to realise in the first place 
that we are agreed on one basic fact, 
namely, that Hindi should be the official 
language of the Union. We are also 
agreed that this decision which the 
Constituent Assembly wisely made is not 
because of the excellence of the Hindi 
language but because if there is any 
language in the country which has a 
chance of becoming the official language, 
the common language, in the whole of 
India, it is Hindi So we loyally tried to 
carry out that decision of the Constituent 
Assembly and enshrined in our 
Constitution. The only difference to my 
mind is how to phase the tempo of the 
change-over to Hindi. That is the 
principal question agitating the minds of 
the various sections in this matter. That is 
the central idea facing the country and 
facing this House as to how to phase the 
tempo of the change-over. The 
Constitution-makers prescribed a period 
of 15 years but then there was nothing 
sacrosanct about it. It was as a 
compromise that 15 years was prescribed 
because they were not confronted with 
the reality of an immediate issue. They 
thought the question could be more 
dispassionately and in the circumstances 
then obtaining considered in 1965 and 
row here we have an opportunity to see 
what the position of Hindi is visa-vis the 
state of the country and its preparedness 
to adopt Hindi as the sole official 
language. 

Having agreed on this basic issue, T 
want to make a few observations in 
regard to the position of English. Some 
have said that English is foreign, it is 
denationalising and that we should not 
have it and we should discard it as early 
as possible but it is forgotten that English 
has contributed a great deal. The positive 
side of English is forgotten by many 
speakers. English has unified the country 
and it is bound to play a very important 
role in. the future of the country. I beg to 
submit in all humility that it is the link 
between the past and the present and also 
the future. It is the link between the 
ancient and the modern. It is the link 
between the East and the West.   It is the 
link between   religion 

and sciences. Such a vital link in a world 
fast shrinking by the development of 
technology is a great gift made to us by 
history. We cannot afford to discard it 
unceremoniously. English has conferred 
inestimable benefit for the integration of 
the country; just as looked at in the long 
perspective of history the British rule 
itself in India is a great blessing, a 
catalytic agent, we have to regard 
English as a gift given to Indians for the 
propagation of India's own thought. It is 
not only for absorbing knowledge from 
the outside world and for enriching our 
life in all respects but also for influencing 
the world by Indian thought we want this 
vehicle of expression. So English has to 
remain whether it is the official language 
or not. We do not know how long it will 
remain as the official language but 
English has to have a very significant 
place in the country. We will discard it 
only at our peril. 

With regard to Hindi, I do not see why 
Hindi could develop only if it is made the 
official language. We are passing through 
a period of renaissance and every 
language, every regional language is 
developing. So Hindi could develop. If 
the people who advocate India had only 
bestowed some part of their valuable time 
in the development of Hindi, the language 
could be much better than what it is 
today. It has been said that the 
contribution of Hindi to modern literature 
is Tulsidas Ramayan and the all India 
railway time-table. II think something 
better could have been done, if these 
protagonists of Hindi instead of 
concentrating on making Hindi as the 
official language, had bestowed their time 
and energy on the development of the 
language itself with the aid which the 
Government is so "liberally giving. Sir, 
Hindi is learnt in South India. There is no 
resistance at all in South India as many 
speakers have pointed out. Here I am 
standing and declaring before the House 
that my own children learn not the 
regional language but they learn Hindi.   
This I am citing as 
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spirit in which people in the South are taking 
to Hindi. There is absolutely no resistance. We 
are convinced that for national integration a 
link language is necessary, official language is 
necessary but we want only one condition, 
that there should be not the remotest 
suggestion of imposition of this language in 
the South, there should not be any attempt to 
exploit the language because some parts of 
India happen to have it as the mother-tongue. 
Give it every chance to grow. Let the non-
officials develop it and it will develop. It is 
one day becoming the sole official language of 
India. In these circumstances, here is no 
difference of opinion. On the whole the debate 
has endorsed the policy of the Government. 
About the assurances, I am not greatly 
worried. After all, it is the good sense and 
statesmanship of the Government that will 
show whether the fears of the Southerners will 
be allayed or not. You may even amend the 
Constitution as my hon. friend, Mr. 
Annadurai, has stated but nothing prevents 
another Government even to change the 
amendment itself. So, ultimately, it is a 
question of Government's action. 
Government's good sense and we hope and 
trust that the Government will implement the 
assurances in full because no Government can 
dare ignore the views of the House and no 
Government can dare go against the spirit of 
the times. The spirit of the time will dictate 
the policies of the Government and the policy 
of the House. 

With that hope, Sir, I conclude my speech 
and I give my support to the Bill. 

SHRI N. VENKATESWARA RAO (Andhra 
Pradesh): Mr. Vice-Chairman, I rise to support 
the Bill but after hearing the speeches of some 
of my Hindi friends I feel that my support 
should be somewhat qualified. Hindi is not a 
classical language like Sanskrit; nor is it an 
ancient language like Tamil nor a sweet 
language like Telugu. It is not as well 
developed as Bengali.      Still, the   non-
Hindi- 

speaking people have generally agreed that it 
should be the official language for the 
purposes of Central administration. The 
Hindi-speaking people in their love for their 
own language are not, however, able to 
appreciate the generosity and magnanimity 
with which the other people who have better 
languages have come forward without 
hesitation to accept Hindi as a link language. 
We in the South had our first apprehensions 
about the intentions of the protagonists of 
Hindi when they raised a hue and cry against 
the retention of the Arabic numerals. 
Obviously, they do not know that most of the 
Indian languages have their own numerals. 
We in Telugu have, for instance, our own 
numerals. They are not the same as Nagari 
numerals nor are they the same as the Arabic 
numerals. Still, we have gladly agreed to the 
Arabic numerals and it came to all of us in the 
South as a great shock that the Hindi-speaking 
people would not willingly accept even Arabic 
numerals which are today the international 
numerals. Now again, Sir, their insistence that 
Hindi should be adopted forthwith as the sole 
official language also shows that they are not 
able to appreciate either the feelings or the 
difficulties of the non-Hindi-speaking people. 

Hindi, as our hon. Home Minister was 
telling us the other day, when he was moving 
the motion, might have developed rapidly 
during the last fifteen or sixteen years. While 
admitting that he is a better authority to speak 
about Hindi, I venture to say, Sir, that perhaps 
it is not developing on proper lines. For 
instance, there is ani attempt, a very 
determined attempt, to eschew from Hindi all 
Urdu, Arabic and Persian words and to 
Sanskritise it as much as possible This is a 
development that is not conducive to the 
development of Hindi or for the matter of that, 
any language. I happened to see some time 
back a glossary ci administrative, legal and 
other terms published by the Central 
Government and I was amazed to find that 
even common words that are generally 
understood not only by the 
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people in the Hindi-speaking areas1 but 
even in non-Hindi-speaking States are 
sought to be replaced by very difficult, 
ugly and unmouthful words. I under 
stand, Sir, that the office of the Exe 
cutive Engineer (Special Works) is cal 
led in Uttar Pradesh, Adhishasi Abhi- 
yanta (Vishesha Karma) Karyalaya. 
The Inspector of Schools is called (he 
Shiksha       Nirikshak. Like    this, 

all sorts  of strange  words are  being coined.    
And  there  seems  to be    no unity in this 
matter even amongst the Hindi-speaking 
States.    For example, an engineer,  I  
understand,  is  named Abhiyanta in Uttar 
Pradesh while he is called Tantri in    Madhya 
Pradesh. Madhya Pradesh seems to be very 
fond of this word Tantri. According to my 
information, wireless is called Vidan-thu.   
Basically, of course, this coinage is correct 
but in a large part   of the country this word    
Vidanthu    immediately suggests a widow.   
So, lots and lots of these ugly words    are    
being coined and an attempt is being made to 
foist them on the country.     As our Prime 
Minister pointed out this morning, the 
coinage of such artificial, stilted words would 
not help the development of any language. -
So, I feel, Sir, that in the interests not only of 
Hindi but  of  all   other  national   languages, 
we would do well to follow the method 
adopted by Japan.    There they have adopted 
wholesale all scientific, technical and other 
terms from the  Western world.   This is a 
suggestion which has been recently endorsed 
by that great scholar, Prof. Kane.    I feel, Sir, 
that we too would do well to adopt all in-
ternational   words   wholesale   without 
making any attempt to translate them or  find  
substitutes   for    them.    This would be more 
helpful   indeed.    It is very  difficult,  almost    
impossible,    to translate from one language 
into another,   words    that    have    naturally 
sprung up in a particular country, in a 
particular climate, to meet a particular  need.    
Take   our    own     word Dharma.   Is it 
possible to translate it into English?   Dharma  
can mean religion; dharma can mean law; 
dharma can mean duty;    dharma    can    
mean nature; dharma   can   mean righteous-
ness;      dharma can    mean    charity. 

Winch English term can bring out all the 
connotations of this word developed in India, 
by Indian thought and culture? Like 
difficulties arise when we attempt to translate 
into our languages foreign words developed in 
a foreign climate by a foreign culture. So, we 
would do well for keeping in touch with 
modern thought and modern developments to 
borrow the modem scientific and technical 
nomenclatures wholesale. That will solve 
many of our present difficulties. We have 
adopted our administrative system from the 
West; we have adopted our parliamentary 
system 'from the West; we have adopted so 
many other things from the West. Why then 
should we fight shy of adopting Western 
nomenclature? Such a wise step would not 
only help the development of our languages 
but it would also solve many of our other 
problems which for the time being appear to 
bo tough. I, therefore, request the hon. Home 
Minister to consider this suggestion very 
seriously. I thank you very much, Sir, for 
allowing me to speak briefly even at this late 
hour. 

THE     VICE-CHAIRMAN (SHRI 
AKBAR  ALI  KHAN):   Mr.   Murahari. 

SHRI NIREN GHOSH: Sir, the House was 
to sit only till 6.30 P.M. 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN): I think this is the last speaker. We can 
sit for five minutes more. 

SHRI NIREN GHOSH: He can speak on 
Monday. 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) : I have called him. 

 



2253 Official Languages        [ RAJYA SABHA ] Bill, 1963 2254 
 

THE VICE-CHAIRMAN (SHRI AKBAE ALI 
KHAN): Why not you suggest to Dr. Ram 
Manohar Lohia and Mr. Annadurai to sit 
together and settle the matter? 

SHRI G. MURAHARI: He is prepared to 
settle it if Pandit Jawaharlal Nehru is 
prepared to accept it. 
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"It is not possible or desirable to impose 
English for our sake on all and weaken the 
people's control over their representatives 
all over India ... In educational matters, if 
we wish to avoid waste of energy find 
penalisation of a whole generation, we must 
anticipate things by a few years ... No less 
important than political reasons, the cul-
tural unity of India demands the knowledge 
of a common spoken language. The South 
will be a dead branch of the tree, if not in 
living daily contact with the larger India 
and here too we cannot rest on the 

English medium which is bound to recede 
into the international background as India 
advances towards its goal." 

 
THE      VICE-CHAIRMAN (SHRI 

AKBAR    ALI    KHAN):      The      Home 
Minister will speak on Monday at 11 00 
A.M. 

The   House   stands   adjourned     till 11-00 
A.M. on Monday. 

The House then adjourned at 
thirtynine minutes past six of the 
clock till eleven of the clock on 
Monday, the 6th May 1963. 
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